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Desilting of Canals
%393, Dr. Sita Ram : Will the Minister for Im_g,atmn be plca'-,ed 10 state—

(:'-.t) whether the desilting and repair wotk of the canals has been
. done in the State during the year 2005; if 50, the digtrict-wise
. details of the amounts spent thereon; and

(b} ifthe reply to patt (a) above be in negative, whether there is any
proposal undér consideration of the Gwemment to de%ﬂt the
canals doring the year 2006 7

Revenue Mmmtar (Capt. Ajay Singh Yadav ) ;
(a) &(b) Sir,a statement is laid on the Table of the House.
| ' ' Stateroent . '

Against a budget provision of Rs, 45.54 Lfores during 2005~06 for the
purpose, an expenditure, of Rs. 31.71 Crores has becm rc-rported upto 31.1.2008.
Digtrict-wise detaﬂs are as paderi

{Bs.in lacs)
Sr.No. ' Name of District - Amount Spent
17 Ambala ‘ ) 51.74
2 Bhiwani 495.01
"3 Faridabad ' - 52,00
4. Farchabad S 23320
5. Gurgaon = '-‘ C 4030
6 Missar 32350
7. Jhajjar . o 101.40
&  Jind . | 23830
9. Kaithal \ L 132.00
10.  Karnal : . L 10892
1.  FKumwkshetra - Coe D485
12 Mahendergarh - 24042
13, Papipat o 10600
14, Rewari | . 183,50
15.  Rohtak S 25056
16, Gisa - 28600
17 Somepst | IRZO0
12 Yermwms Magsr ' ' E
Towa 3i71.28

I

bay Rs. 3171 Crores

iresiiting and repaii of Canals is an annuai feawre arid aprovision would be
moade in the Anneal Budeet of 200607 also,
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Irregularity committed in the Appointment of Class-IV

*343,
to state «

{®)

(&)

()

Sh. Karan Singh Datal : Will the Minister for Education be pleased

whether the State Governtnent has received any cnmplamt with
affidavitin regard to the irrepularities committed in the tegularization/
appointment of class IV employees in the schools of district
Mahendergarh during the vear 2004 and 2005;

whether any enquiry has been conducted in this regard, if so, the
action taken thereon; and

whether any responsibility has been fixed for the lapses 1f50, details
thereof and action taken agamst them ?

Education Minister { Sh. Phool Chand Mudlana) :

()

Yes, Sir. A conplaint was received from Sh. Rajesh Kuivar, JBT teacher,

+ Giovt, Pritnary School, Bass Khudana ( Mahendergarh ) in regard to

(b}

the irregularities committed in the regularization/appointment of
Clags TV employees.

Yes, Sir. An enquiry was conducted into the matter by ‘?h Al
Sharma, HCS, Joipt Direcior, Administration (Primary}. On the basis
of this enquiry report, show-cause notices were issued to the

. concerned employees who weare imegular employed. Theiuafte:r
these employees filed a CWP No, 6241 of 2005 in the Hon’ble High
- Court and the Hon’ble High Court has guashed the orders of show-
<ause notices in its decision dated 23-4-2005, Afier fiurther
-Sonsideration, the Haryana Govt., has ordered a Vigilance Inguiry

¥ into the matter vide its meiro No. 63/ 64/2004~V1g (I_'l') datc.d 17.1-06.

o)

The inquiry report is still awaited.

Yes Sir. On the basis of the departmental enguiry, 2 District Education
Officers, 1 District Primary Education Officer, § Sub-Divisional
Education Officers, 22 Block Educ,auon Officers, 3 Principals and 14
Headmasters were found responsible for such irregularities. Before
forther action could be taken against these persons, the same
comprattan S Rajesh Rinay, TBT teacher, Gov, Primary Zchool,
Bass Khudana ( Mahendergarh) filed a fresh Public Im“ersst
Litigation Swough TWF No. 1362 oF 2005 inthe Hon'hie T Fhigh oot
and prayed for fregh EuquITy. Accordingly, the Departmeni hias agsm
ordered p Sragh dne uiry o the mater, by -ﬂw*ﬂ‘mﬂﬂ Sk, Shisk Pal
Yadav, Joint Director O/ Conmnissioner & Director General Schoel

Egueation. Farvang, ss Engury Officer, In e sesnwhile, fhe Harvanzs
Giorvt, '\figi‘iance Department vide its iemo No. 63/6 4/’2004 Vig {11y
e P A ‘l .r -

datnd 1T1-08 bzs also cudered Vl.&.utiuul.« mﬂ:kiuv NG ihs mansn
Action would be taken after receipt of the Inquiry report (s).
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Power Minister {Sh. Vmod Kumar bharma]

(#) Yes Sir, the obsolete and worn out electricity conductars are being .
reguiarly removed and replaced with new conduciors as and when
requited. The Scheme for replacement/ augmentation of Conductors
of 5 No. of feeders in Dadri Aréa have been prepared.

(b) The replacement of ohsolete cundtlmtors: of 5 No. 11kv feeders will
be corapleted by December-2006, ‘

S R0 YRUATET : st WEIEY, el & dgge & ar F wef o o 9
Femr i ihe obsolete and worn out electricity conduetors are bemg regul:-mly
removed and replaced with new conductors, ¥ Fga S AT & iifs W
TREE Wi 7 T WIE ¥ Y Tena T & | St wver g e ¥ 1 at # v orere
TR el o AT e gf € foree! aom & Yerdea B § 1 H oy s o i
TEIEY ¥ TE W W o w At o e 9% W e | & fp oz A yw
TR o # A8 T ot Ue wer o aen @ v & i o gRwniY
e STET A € 9wt Ry 7w W ge A 9 wed § i aw iy
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{7} Tho ial number of oleomicily

- by 4y ..q. Iy
somnachons o & 45 and

agriculmral sector released in digtrict Mahendergarh duimg the
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period for 2004 to 2005 togetherwith the details of total number of
applications for such electricity connections lving pending at present
in the said district; and

(b) whether there is any proposal under congideration of the Govenment

to formulate any new mmd simple policy to release the electricity
“ tibewell connections for agricultursl sectors; if so, the detals
 thereof ?

Power Minister ($h. Vinod Komar Sharma) :

{a) Six, during the financial year 2004-05 and 2005-06 (upto 02/2006) in
Mahendergarh district 460 and 491 tubewell connections
respectively were teleased. 934 No. ubewell conmcnnna are lying
pending for release as on 28-2-2006.

(b} As per policy, the work of release of tubewell connections 7 heing
got dane on tum-key basis, for which all the material except
Transformers is being supplicd by the contractor. It is expected that
the pendency of Tubewells a3 on 28- 2~2006 witl be cleared by
30-5-2006,
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Shri‘Vim,d-Kumai; Sharma : The date has been extended upto 31at
March, 2G06. ' '

Prof. Chhattar Pal Singh : Thank you very much.

Memerial in the name of Xargil Heroes

*434. Sh. Dharampat Singh Matik: Will the Chief Minister be pleased to
state whether there is any proposal whder consideration of the Government to
establish any memorial in the name of Kargit Heroes in the State 7

Transport Minister ($h. Randeep Singh Surjewala) : A State Level War
Mermorial exists at Rohiak where names of War Heroes of all the Wars, including
K argil War, are being engraved. In addition, War Memorial at district level woold
be set up where the names of zil War Heroes of that particular district shall be
sngraved. At present 14 diserict level War Memorials exist in Havyana.
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piease ask your supplementary.
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$h. Randeep Singh Surjewala : Sir, this is 4 separate guestion. 59 At
TR i o e € form o £ ) (UIR o =EEE) :

it (of ¥ R gE) ¢ oewe welRE, werER B oSw A
ﬂ#ﬂﬁaﬁﬁmfﬁmﬁrﬁ?fmﬁmwﬁoﬁﬁamvmﬁmww@ﬁwﬁmﬂ
m%lwﬁﬂwﬁwﬁﬁﬁf@wﬁrﬁ—vﬁwﬁ%l '

Mr. Speaker Malik Sahib, please ask your supplementary.
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Shortage of Electricity
%360, Dr. Sushil Indora : Will the Minister for Power be pleased to state—

(a) whether it has been decided by the Government to purchase the

- glectricity fromn other States during the current fipancial year to meet

out the shortage of electricity; if so, the name of the States and the
quantum of slectricity to be purchased from each State; and

(b)Y will the requirement of electricity of the State be met out from
purchaging of elﬂc*:.‘m. ?

Power Minister { Sh.Vinod Kumar Sharma)
(a) Yes Six, a statement is laid on the Table of the House.

{b) No. S
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The details regarding quantum of eleciricity purchased from other States
along with the narnes of each State are as given below :— ‘

Details of Bilaterat Arrangement for Short term Power Purchased from licensed
Traders & Surplus Power States for the Year 2005-2006 (Upto Feb. 96).

K. Nara of Project/ CQoantum & vpe From. To Quantum
Ho. ‘Traders/ sovres of of power of power
Suppliers power recsived
(Lus}
1. Tat power Hindustan Zine 35 MW (Ronnd the 1-6-03 30205 §8.05
Trading co Tad.  Lid, (Rajastham)  Clock)
2. Usiuanchal Uttranclsirl 75 MW off peak 11-4-03 31.3-06 Baaking
Power 20 Hrs) to bank
Co-op Tad. Youe-Sept. 03 &
Banked out at 1053%
from Nov 05-
March, (4
3, Govief Mathpa Thakri 995 of entigy - 1-7.03 31.10-05 654,73
Himachat Power Prajset generaed. (Ex-bus}
Pradesh at MIHPS,
4. FIC India  Gujarst Power 100MW aff Beak 1-7-035 10sms 326,08
T4 18 s :
5, PIC India Gujarat Power 200MW Poak 6 brs 1-7:05 14-9-05 PLAa0
Lid. 300 MW OFf pek
i8 firs (Ax & when
available pover}
6. Adeoi Exports  WESER Fower 150 MW off Pesk a5 30605 17044
Led, 6 hrs {17,00-17.00 ' '
7. PTC india AP Powty 135 MW aif Foak 5-6-05 8-6-05 TOEm
Lad. 3 hrs (0O-0300 brs)
8, NVVNLd (iy Kemla {f) 100 MW O Peak iy 1-3-05 (1) 36-2-05 {1} 566.50
(i) Déparmnent 19 hes . {8y 1-8-05 (i) Z0a0-03 {in 5430
of Magaland (i) 20 MW Off Poak (i3] 2805 (i) 31-8-0% (i) 342.4%
i Andhra 1% hrs
Pradesh (it} 200 MW Teak 6 fus
9. Reliange Buergy AF Power 100 MW Peuk 6 his 3-8-05 31-8-05 146,89
Trading Led.
1o NVVN Lid, A Power 100 MW Feak & hes 1.9.08 30-9-05 160.30
bE. NVYVNL AP Povwrsr 100 MW O Peak 11 31-8-05 31-8-03 .00
’ hts
12, PTC tndre Ll AP Power 100 MW Fenk 6 hrs 5-8-038 F1-8-1n L4489
13, PTC Wndie Ttd. AP Power 100 MW Foak 6§ R 1-8.05 30-9.43 161,76
14. Adnoi Exports  DVC & Sikkim {1y 80 MW Off Peak Q-g.05 30.9-0% (i) 191,44
Tpd. Bower £ fity 33.64
oy
15 3 Prayar A oaawy Pezi i hes a8 <R 5.1
ia. AP Fowes 100 MW Fuondt 6 B 1805 309054 . i£5.%
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17 findal Power 4175 MW Round L2505 50-8-05 85,92

Karmtaka Clack
18, Mizoram Power (1) 28 MW off Pagk 1608 30-9-05 . ) 78.20
: (18 hrw) . (i} 30,84
{15 20 MW Pgak & hrs
N Madarathira 130 MW Night off Pegk  19-3-05 F1.8-05 745
SER Power {).30-5.00 brs.) .
0. CFP in Orleza {i) 10 MW RTC () Z8-8-05 (i) 3i-8.08 (iy 3.20
{liy 20 MW RTC, i) 1-8.05 D) 30-908 @iy 51.76
it {8) Tripura (N 25 MW Pouk 6 hry 1-10-03 31-10-05 3 3542
) -do- (if} 25 MW off Poak (IR 155,75
(i) Nagadsod 18 hrs (3 94.52
' G 20 MW oiF Peak
1% hrs
2. Kemin SEB 100 MW Off Pouk 1-10-05 31-16-05 120.74
19 hrs
25 Andbra Pradesh ER0 MW Peak 6 Lus 4.10-05 31-10.05 1835.5%
Power
4. Hindustan Ziee 15 MW RTC 1-10-03 31-19.05 6320
Lid. (Rajnsthan)
25, ‘WESES Power 100 MW OF Pesk 1-10-05 E 31-10-03 52484
17 bys.
6. Andira 25 MW Paak 6 Les 12,10-03 31-10-05 1214
Pradesh Power
I7. WESER Power 50 MW off paak 36 hrs 12.10.05  3]-10-08 ' 6.55
28, Grides Power 75 MW Peak © hes 1-§1-05 30-11.05 12375
8. WRSER Power 90 MW aff Pesk I-i1.05 31-12-p5 .89
tas & when avnilable)
3G, (G Tripurs & (32 50 MW Frak 6brs (Da &b Gra&h ‘(i) 265.11
Meghalya b, 25 MW Peak 6 hes 1-11-08 31.12.05
FPower < Addl, 16 MW Peak & F-12-45 {iiy 151.61
(ii) Grideo Power (i) 30 MW Peak 6 firs (i) 11305 c.31-12-0%
{ify 31-12-03
51 PHES Power 300 MW BTC 12-14-65 31.12.05 309,04
32 DTL Pawer Dutter Agreomont for  28:11-05  25-2-06 744,00
' putchise of 200 MW .o
00.00 w U600 &, g
remurs 100 MW
Q700 1o 1100 hrs.
33, Andhre Pradesh 67 MW Peak 2-12-0% 311205 49,08
- Power
24 1y VL P i 180 WO olf Dok et laiid 3i-12-G3 a1 ity
Aily Famil Madu [3 hrs (i) 13.84
| Bower iy 200 MW Mighr off
vowk (0 o G65G lus
k=S ¢ Gatlaral Power 300 MW Migwr 154205 51.12-0% 2232
EL3 (0 {00 MW Paak ) 14-12-05 oh 14-12-08 127.80

Ginjarar Power
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2 3 4 5 6 7

{ii3) additional 100 MW (iit) 2241205 (%) 31} 2 05
Pealk (iv) 25-12:05 (v} 31- 1285
tiv) additimal 150 MW

Prak .
17. Adapi Exports  WRSED Fower 100 MW off Pegk 1-1-06 28.2-06 740.48
Ld. (18 hrs)
38, NVVN L NTPC Ram. 108-150 MW RTC 15-12-05 31.1-06 0.21
' gundam Lin- ' ' s
Requisitionsd
Surplus power
in Soutkem,
Begion
39, 7w Power - WBSER Fowm 100 MW Prak 1-1..08 31-1v06 $5.1%
Trading Codtd.
40, NYVN LW, Tripw & () 20 MW Peak{i} 1« 1486 ) 31106 $9.60

Meghalys Power {TripurmeSOMW(Ey 1-2- (it) 28-2-06
Peak (Meghalyn)
(i} 25 MW Peuk
(Tripuny & 20 MW
Pk (Meghalyd)

41, PIC Gujorat Power (1) 200MW Pagk 6 hre 1106 3li-06 170.21
(il 300 MW night
Powes (a5 & whel
gvailable basis)

42, PTG Jindal Power 100 MW wisht off pesk  1-1-06  31-1-08 564

Kanataka & hes (00 10 0508 Drs)
(a5 & whetr available
Liasis} )
43, Adani Expors  WBSTEB Fower (i 150 MW Peak 1-1.06 31-1-06 C 184,62
Lad, (1700 to 2300 hrs)

{il) 700 MW oft poak
(0000w 1700 hrs)
(5 200 MW Feak.
{2100 o 2400 brs).

A4, Tata Power WBAER Power 30 MW off Penk e 7-1-06 31-1-06 a0.62
Trading co. Lid (0000 to 0600 hrs)
45, TIC Bitar Power Upto 63 MW of Peak 1-1-06 78.2-06 ’ 132

{in different time slot)
as and when available
basid
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Draining out of Rﬁiny Water

#3584, Shri Ranbir Singh Mahendra: Will the Minister for Irrigation be
pleased to statei-— . '

(a) what are the oumber of regrilar drains to drain out the rainy water
area of Dhanana, Talu, Mundhal Ehuzd, Mimdhal Kalan, Sukhpura,
Jatai, Badesara, (Ghuskani, Mitathal, Gujrani, Chang, Bannd Kalan,
U, Niori, Sankror and Ranila villages of district Bhiwani ; and

() whether these drains were desilted internally in the year 2005-06; if
so, in which month these were desilted togetherwith the steps taken
or proposed to be taken to save the said villages from flood?

Revenue Minister (Capt. Ajay Singh Yadav) : Sir, the information is placed
on Table of the House.

Tnformation

(a) Sir, at present there are 36 no. regular drains in u'sa for draining ont
sain/flood water from the area of villages of district RBhiwam in questiorn.

(by ‘Ves, Sir. All 36 no. drains were internally cleared during the period
FomMay, 2005 to Angust, 2005. Apart from this, construction of Mundal Talu link,
Jatai drain, Tigrana link dram, Premn Magat drain increasimg capacity of Dhanana
drain no.—1 aud extension of Gujrani drain are in progress which shall provide
reliefto the affected area, The schemes a1¢ estimnated o cost about Rs. 925 Jacs and
are likely to be completed hefore the coming rainy season.

. In addition, schemes for Mitathal drain 1o, 2, Baund drain, Unn drain,
Yiindel drain, Kharak drain extension and remodeliing of Keylanga drzin 2. 2,
Linikitig Bhaini Jatan-drain, Ditch drain along Kunger minot, Thakran Hink drain,
Siwara Hnk drain sud procussment of aiaitiens) parping S0t srp propascd tae

S
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Opening of Government Coliege at Bawani Khera

*386. Sh. Ram Kishan Fany ji : Will the Minister for Education be pleased
to state whether there is any proposal vnder consideration of the Govemment to
open a Government College at Bawani Khera 7

Edncation Minister ( Sh. Phoot Chand Mullaga ) : No, Sir
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~ Sale of Tehsil Land, Karnak

*374. Sh. Tejendra Pal Singh Mann : Will the Minister for Revenue be
pleased to state— o

{a) whether the State Government bas mmtutc:d any enquity in regard
to the sale of Tehsil (oid) land in Karnal Town during the regime of
the previous Giovermnent ; and

(by if so, whether some officers have been questioned in ﬂ:us regard?
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Providing of Compensation .

*405. Shri Semvir Singh : Will the Minister for Irrigation be pleased 1o
state— '

(2) whether it is a fact that more than 25 years have passed for the
construction of Madhogarh Branch and the tuinors emanating
therefrom on the Mahendergarh Canal System in Loharn
constituency but the compensation of the land acquired for the
purpose has not been given so far, if o, the names of the canals agd

- minors in respect of which compensation has not been given so far
togetherwith the time imit by which the compensation will be given:
and

{b) whether the compensation of the land will be given at present

- prevailing rate ? ‘ - ‘
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Constriction of 3 Bus Stand

"448. Sh. Mabender Partap Singh : Will the Minister for Transport be
pleased to state whether there is any proposal under consideration of the
Government to construct a Bus-stand in sector-1 2, ¥aridabad, if so, upto-what titme
the said proposed Bus-siand is lkely to be constructed ?

‘e 7t ( o vordt Rve e« 7, o <R

Development of Sestor in Karnat ‘
*442. Sh. Tai Singh Rana : Will the Chief Minister be pleased o state—
- {a) whether any land was acquired by the Government for developing
of Sector 32 end 33 by Harvans Urban Development Anthority in
Karnal during fast five years; if so, the progress so far made ju this
rogard: and . ‘
(b} whether any coloniser has been granted leence for the develonment
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Construction of Roads

*457, Shri Bac]mn Singh Arya : Will the Minister for Agriculture be pleased
o state—

{2} whether there is any proposal under consideration for the
Government to construct the following roads of the Safidon
Constituetey

()  Bhuslena to Goli { It has been sanctioned by the Markehng
Board, Haryana ) ; ‘
(i)  Nimmpabad o Malilpus;
(i) Rodh to Muwans;
(v}  EKbera Khemawati to Rampura; .
(v  Rajans Klurd to Kalwa;
(viy  Millpur village t Dera Wadhawa Singh;
(vii}  Aftabgarh to Rodh:
(viii) Aftabgarh to Pajukalan; and
%)  TodiKheri to Sahanpur road ; and .
«(b)  if o, upto what time these roads are h]miy to be constructed?
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PERSONS LIVING BELOW POVERTY
#422. Sh. Rakesh Kamboj : Will the Chief Minister be pleased to state

(2) whether there is any proposzal nnder consideration of the
Government to conduct a fresh survey in the State to identify the
people living below poverty ling; and

(o) if s, upto what time the survey is to be condacted 7
e (oY qis fre gee )
() v () TErr e 2 avt S sy wlsn 0gS € e =
' g dl

Removing of Encroachments

#4118, Sh, Ram Komar Gautam @ Will the Minister of State for Urban
Developraent be pleased to state—

(m) whether Government is aware of the fact that there are large scale
encroackments on the Munictpal Land of Namaund city; and

(b} if so, whether there is any proposal under consideration of the

' Govermment to remove the encroachment at-least from the cremation

ground and the passage leading to “BUDHI MATA’ Shrine of the
aforesaid City ¢
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Trees planted on Bayal Panchayat Land

#3908, Shri Radbey Shvam Sharmes ; Wikl the Migister of State for Forests
ba nlazsed to stateme

{a) whether it is 2 fect that aHl e trees of Forest Depariment plapted on

the Pluyel Prncimyat Toang i Marpewl Lo

sty have bedn soid
by ap offioar during the Tast &3 yoals Eiter gminng ety i an, ths
rane of the said officer alongwith action taken or to be taken against
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{0y whether any enquiry was got conducted in the \s:ud matter
{c} if so, whether the enquiry was found satiéfa.c‘tory; ,

() if the reply to in part {c) above is in negative; whetber any action
has been taken or proposed to be taken against the enguiry officer
who has given the wiong report ; and

{e) whether there is any proposal under consideration of the
Govenrnent to conduet any fresh enquiry in the matter referred toin
part (&) above 7 ‘

=1 oo T ( At forem whendy) ¢ g o ¥ wiftm waer wew & wew o
et T 7|

Gkl

), T A SN wrers et 3 o gel @ e seE w Te
Rovererer wre g o) 9 Forr o1 IS o wedaell v wend o iftr e e
@ . &, w7 | aae et (el ear) g 50-7-2004 W o
HUTE BB, HEwg B Frewrm o v R v andie @ e f sEe
v g el o e er Wil 4 v | 99 Aosw FER AEEIS §R SHE
we wETs 7% &N B O, 99 Evs SEE, Wi sien BRT @ 8 Ru 9
i S, wEe & S & dodosio HERTY Wl U RS 17-0-2004 BT
ol 1 et e v e wE g 2 gy fiwrn & wdafiEl § Sfvet
TS T S IY 2300 Bo I AT T | 60 1T Al gHaardl & sy ol
T | 56 oty mers 7 fAe H o R 3 Rt R o s B SET T e
T :

@ g e wemes urd ) o

@ o9 wi e dememe g ag e iy s ¥ fes oF
e} srefre wEf £ ‘

@ i aa [, g e, arerer o, BT O e T o 9
wd, Frae st uy vy oftvgd, s oo oo v i A o el e
et Wt T v

iy

Cumj:leusaﬁun Prqﬁded to Farmers l
*394. Dr, Sita Ram ; Will the Mmtister for Revenue be pleasad 1w state—

(2) whether it 15 a fact that the loss of life, property, ¢rops and bive stock
was caused in the State due to storm on 9th June, 2003; if so, the
“kind of reliefalongwith the total amount provided by the Government

to the affected persons;
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(b) whether itis also a fact that the loss was caused to inanj* (aushalag
of State due to stomm referred to in part (a) shove;

{c} whether any kind of financial assistance has”b;':é:'ri provided to the
said GGanghalas; if so, the narnes of such (Gaushalas alongwith amount
provided to them; and ‘

(d) if the reply to patt (¢} above is in negative, whether there is any
proposal under consideration of the Government to provide financial
arsistance to the said Gaushalas ? :

W HeA (e arerg g urey )
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Irregularities Committed in Selection/Recruitment in Haryana Public Service
' Commission

*344. Sh. Karan Singh Dalal : Will the Chief Minister be pleaséd to state
whether the State Government has recsived any complaint in regard to the
irregnlanities committed in the selection/recruitments made to the posts of different
categories of varous departroenty/boards and corporations of Haryana Government,
on. the recommendations of the Haryana Public Service Commission during the
last six years (since 1999-2000 till date ); if s, the details thereof together with the
action taken thereon ?
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Upliftment of Downtrodden -

26. D Sushil Indora : Will the Minister for Welfare of Scheduled Castes
& Backward Classes be pleased to state what steps were taken by the Govenment
for the social justice and upliftment of the people belmgmg to deowntradden

¢lasses during the year 2004-2005 7
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Development of Food Park
34, D Sita Ram : Wil the Minister for Industries be pleased {0 staten.

'(a} whether there is any proposal under consideration of the
Government to develop new food parks in the State during the
financial vear, 2005- 06; and

(b} whether the sanction has been aceorded to develop the food park in

- Dabwali in district Sirsa; if so, the extent o which the work has been

- completed on the szid project iogetherwith thé | nme by which it is
likely to be: complcﬁwd ?
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Upgradation of 132 KV Sub-station, Kirmaech

29.  Shri Jai Sivgh Rana : Will the Minister for Power be pleased ta
S181E- :

(2} whether there is any proposal under consideration of the
Governnent to upgrade 132KV Sub-station, Kitmach, district
Eurukdhetra; and

(B} if so,by what time it ie likely to be wpgraded ¢
feroret) =l o fatte gwme ot )
(@) Toen poits F 33 Hodlo v M = 2ot verev 102 S0
S YIS W Tt sl & wiw @ ot 2
() 33 Fodlo uF=: firelimm o wort wgr, AelEt ¥ T 220 Hodo
Wi wuines venfis @ ¥ e el 8, frae Bt frdg a4
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Number of Senior Secondary Schools in the State

"27.  ShriKaran Singh Dalal : Will the Minister for Education be pleased

0 Statgn.

(a) the distnct-wise pumber of Sendor Sscondary Schools with faculty-
wise, in il and urban separately i the State as on 315t December,
2005; ‘

(b} the number of Semior Secondary Schools referred io in part (a) above
where are regular Principals on the above Stated dated; and

(¢} the munber of Senjor Secondary Schaols referred to inpart(a) above
in which Lecturers of all the subjects were iroposition as on 3 Lst

December, 2005 7
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Pﬁviding of Incentives

30. Sh, Pharampal Singk Malik: Wiil the Minister for Finance be pleased
to state whether there is any proposal under consideration of $tate Government to
give some incentives to the Govermnent employees to be posted In rural arsas in
the State ?

el (s v s )« < 0

Kundli-Manewr-Palw:ll Express Highway
39. P Sushil Indera ; Will the Minister for PWD {B&R) be pleased 13
state whether there is atiy proposal under consideration of the Government to
construct Kundli-Manesar-Palwal Express Highway; if so, the detail thereof 7
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Cut Imposed on Supply of Electricity

35, Dr. Sita Ram : Will the Minister for Powér be pleased to state the
month-wise detail of the declared and undeclared hours of cuts irmposed on reral
and Urban feeders during the period from Jamuary, 2004 to 315t December, 2004
and March, 2003 to 318t December, 2005 separately in the State together-with the
number of hours the electricity was supplied for 3 phase and 2 phase in 24 hours to
each feeder during the above-said periad 7

forgger mreit (o forv e et ) T 5 U Wb O w9 3 Frd g
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Transfer of Teachers ‘ BT .
© 36. Dr. Sifa Ram : Will the Minister for Education be pleased to state—

{a) the ﬁumbf:r of teachers transferred by the Edocation Department in
the Primary, Sccondary and Semor %econdary Schooh dunng the
vear 2005;

(b)) whether the said transfers were made according to the G(wk:rnﬁxent
policy; and

{c) the financial burden borne by the department on the tr&nsfer referred
to in part (a) above ? .
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Violation «f Rules

28. Sh. Karan Singh Dalal : Will the Minister for Industries be pleased to
state details of prohibited activities/projects which have corme up on the lands
specified inthe table appended to the Aravali Notification dated 7-5-1097 of Ministry
of Environmment and Forest, Government of India in District Gurgaon since the
commencement of notification tll date together-with the action taken against the
violators angd the officers who allowed the violation ?
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Recruitment made in Haryana Police

32. Sh. Dharam Pal Singh Malik : Will the Chief Minister be pleased to
state whether any recruitment of Police Constables, Sub-Inspectors and Inspectors
has been made in Haryana Police during the period from 2000 to 2003; if so, the
district-wise munber thereof ?
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M, Speaker : Hon'ble Memnbers, under Rule 13(1) of the Rules of Procedure
and Conduct of Business in the Haryana Legislative Assembly, I, nominate the
foliowing mernbers to serve on the panel of Chairpersons:-— o

I, ShriBalbir Pal Shah, M.L.A.

2 ShriAnand Singh Dangi, ML A,

3. Shei 8her Singh, MLL.A.

4. Dr. Sushil Indora, ML.A. -
) e AR

Mr. Speaker : Hon’ble Members, I have recejvéd'
Shri Om Prakash Chautala, M.L.A. which reads as moder i -

-,iexte‘r- frowm

‘o am to mform vou that T shall be away to U.S.Ax for my own
wreatmnent. Therefore, I oy not attend the Haryana Vidhan Sabha
Session commencing from 17-3-2006, Therefore, leave of abgence
may please be granied accordingly.” ‘ o

oft irsia T =il weoe wdien, § g9 T TehisEm w1 N9 @A
(=i Ul =) | ‘
, ﬁgvﬂmm::ﬁw&rﬂiﬁw,ﬁw‘fw&ﬁ@%?m%@mﬁ#ﬁa
Wt e gam § | ( MR ¢ wEe) :

Shri Anand Singh Dangi ; ¥ have a right to spealk. (Intcﬁupﬁom) .

Mr. Speaker : Please first know the sense of the House. {Interruptions)
Please know the sense of the House, Application recetved by me has been putforth

hefore the House, Please know the sense of the House. (Interruptions).

o gefter SO : oreme WEIEE, W T AR YA | (R oF )

Mr. Speaker ; Indora Ji, please take your seat. Let me Ienow thie CONIENts
of the Hon'ble Mernbers ? Lot bim speak. (Intertuptions)

iy st { 4t <ordte Rie esiaren ) : s wEeT, HelE aE e A
g ot 7 T T e @ i el o e e & 7 (2 O ) § we
waver §71 7 (¥ U e ) o '
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ot areie T =i (awew) o wE, 4 B A g ) ey 9 e
) =) 4 o wer of e ¥ afiv 4 o € R Wy ¥8 €| e AEIed, T we
W 4 G T W Y T W T S A § o g AE wie e ud v 5
T v 3 v e o ot & Ry o sira weerer whersn wwe A Suiey E 8
et | e R, 92 ¢ w AT & T o erf o el . ey wifgat # o
qord] B SRS % o e & 9w Se W WES H E o7 R | ey ey, 4
S mEe i ol Afdy 4-4 @ foef g A IR o weM R aE R T A
AT o s B yee vl el W 7 o weve, F R werifles
@ ¥ BT T 2R TE wE v g, & Rl worgl @ Bruer wE 9o 7T B
§ 1 a€ Wy T § o we &, wy ¥ ferw g wndt of il A w w2 o
it e T e, iy T weer Al el el Wl & 7 Ry wwa gl 9
T TR oS o O I B W we @ o ¥ e 9 sl 9
e w A O TEEen F o ofr e wiw are % O i o e w
far, SepT G | aree wETas, S wepra wieren o) W o o o R o TR
a7 < § Tif wetT end uiw e i wror A wieyen B o & e o s 9
frsorereTe R, SO orEn ofe oY W g g & | SR vy W BY weE § iy
H H B W AN TT SrereN oA @) e 1 B 5 gyl g8 s §
e wee o e S we T ?%%fgﬁwwwm‘rmwﬁaﬁqm
FarE T e Pwnmrqﬁa—wﬁwuéwﬁwﬁr%ﬁrw
Fm fomm T, ﬁmaﬁwﬁﬁwﬂ’aﬂﬁmaﬁﬁ%ﬂmﬁﬁmm%
#a&w,wﬁﬁma%mi(ﬁﬁwsﬂw)

ot it R wRoETen : avmn wee, 6 offw grow ¥ 1 A @y ww
glgﬂ*a%ﬁﬁiﬁﬁﬂwméﬁfﬁaﬁﬁw%wﬁwgﬂaﬁﬁﬁmqmwa
s e ey v £ o el w1 e a e 8, < wnee e Eier w v
ww ¥ # | (e i W} ( wwaﬁmﬂwmmﬁﬁﬁww@*‘rﬁmm
T AR YR W )

Mr. Speaker ; ITndora Sahib, atfleast I should obtain the sense of the House
that the House wapts to grant the leave of absence or not.

=5t e e wi © e TEIEE, Y OTER W TS o 8, 79 S un
T ¥ Tl o el verar 1 T A gt v vl o o et e o v
st | (Fre od TN ) ereme WETSW, SR Wigw @ A aRa § we 4 oW @
Ffp T e e e wr el B 1 (R ol i)

=it vordin e qeoiIve | s wETEE, =1 @ ey & O e TEe e
a‘ma—*tﬁ??ﬁwwﬁwwﬂmﬁﬁﬂimw&%maﬁqy@rw
mmmmmwﬁ%u (Fereet e i) areamet S, TR AU BT
ﬁ#TW%W;W%ﬁ%?W%WqﬁW%MWWW%ﬁ
TS T 6 WY T ﬁmmﬂwwrgﬁwﬁmﬁtﬁﬁw%u
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qz'rsfﬁ“‘»: ) &= HT gt wea 7 (e v o) S e, meﬁmﬁ'ﬁ
i it @ T e ae W | & S TE 9 ERE | Areia s g o S
e T W B 8 & i o oY anols O¥ T @ o, mmwﬁram%‘rmwr
mﬁaaﬁrmaﬁ?mwmgﬁm (Fres gd o ) :

ot sy o wil) ; amae AR, aﬁ%ﬂWW%Tﬁmaﬁv4é%m}
ﬁmmﬁ%mﬂmﬁﬂww%ﬁ}vwwﬁﬁaﬁﬂﬁmﬂﬂﬁeﬂﬁﬁw
qﬁmwwaﬂwﬁaa“&@—ﬁumﬁﬂq sl o | (e T TR)

oy wordly firg gRoIael : Smas WET, TG FUN T & §RIY BT U Y
I s el ofy, v A S o ety ey vl o T ETER T A 3] A T
T T R w9 s we o | (e ud i)

<t errave e =T ¢ omaer weley, § @ 50 e H 9GS TS GO
e <y €| (et @ OIR) o5 afds w=m W e @ it meneT &, BTee A e 3 Ry
war & wilift dof Al wrew A it v ¥ Ry uw e wo # e w9 e o b
T v ww | (e ) y

Mr. Speaker : Please maintain the decdram of the House. (Interruptions)

off sirereey e ot : o wetem, ond wE S ¥ o gl fem o o aa
# g T T UeR ¥ N O o 59 URW B oW Wl B o9 @
afr ey e off et Tl § wEer & {35 o1m e SfteT S S Y I O e
el v e g o o wrll o T S | (et v i) wem weRE, T w0
) arEy # 7 wen o E1 (s v ) e By dE W 9 ¥ W A A
et & 7 (Frer v oY) avnsy MEISE, H O Sy BEE § R e W et i
3 a1 T & o W Rl & T g Row wer ol 9Eg w0 9 @ e wes o
ST B o | e YR, ST BN WS TR ¥ Wi 6T T € AN wiare vae
TR WY A AT B ¥ @ & fa weng S # i wed T mmust sl e e 9
Presrar et i el i e T O Wie RIS ST TRt T R giRa
i o ard wod & Ry S| (e od w0 whew WY, o f 9w WY 39
AR e & e 4 | (e g MR ) o7 AR off S wY 9RO 6 U e
ﬂr@'fémﬂﬁﬁmlﬁwm&uﬁ'waﬂﬂﬁmwﬂgﬂﬁﬁﬁ@ﬁ%m%y@m

e ) I T wlo YgdR fE wiitEm o way # der w20 o, waw

mawﬂﬁ%wﬁwwwﬁm&:waﬁgﬁﬁaw@%lwwm
air wepre etErey W Wt e o i arave fie Sl o Reed R frems e et
= S, Rt et oY HE T e g 4 ) en & Frerrn e ¥ et gan € iR
¥ i e Brern T e o € & 3 frae w § wiiw o o) o9 B S i
a7 frer ave W fym o & o gy o (5% R § 7 (3R U9 T S
ey, BT @1 i A wee o £ arlt @ el onf e e €1 F o 7% we
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% {3 sty reren O =R iR o 9 s d o oo @i e el ger §
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Tt T /et < § o g v e F fae ) e R oy gt e wied
W fEn (Er T wE) Vg T wEr ey e W S| (AR
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o wirtre R wih : seng TERY, 9 3 TE-ASC FE1 { TR 9 FEEr) Sy
TE U EE MOTET wig Wy Bl Je1 2 (¥R UY = )

M. Speaker : T shonld obtain the sence of the House whether the leave of
ghsence be granted or not ?

e (oY spiee T )« onme weiEw, Sew s ol weerer e S A
fora & 5 % sreves § W weei 9 T erdE w9 e A el g AR i
At Tres % vl Y, A e 6% WRRN T uwl ot $ 1 armer wey, woER €
4 geT oy # gt 7 W ¥ vl o we § aegw weew, % wena & e A
& o # of wree € fir oft ol wors sheren o we F ol @il S Wi qaedivge
# werdl WE W ofR § o s T SOl W | (¥R U9 raur) onne eI, U ure
= & s F ST oy &1 orene TEIEE, T o wey € 8 o e S U e
Jery o &) SO URS of sl Sw vmed g off § uiers wifeT ads @ 3 E
S v T & o € AR AT TS BT & Rorg feew A g By E ) areey
FE o ¥ T ¥ sy R, g o1 ff 98 w9 A § ow e wee §
ey T e 3 Farg v g o o e U oft wiee T fe e o ST s
wratew & gr St ws b foy e o | enme Aeiad, & ueneeR 3
) € gffe & amws wnan | e & wel w freg e g € B oy o v
EYETET 9t et v U 8 gy 9% B T8 oeer o 8 evarT ove 9| e anee
meleT ¥ friey £ /% o oy Siorer o 9 oy ur @ ey |

Mr. Spevker : Question is—

That permission for leave of absence for the current Session of
Haryapa Vidhan Sabba be granted .

Voiees : Yes, yes.

The motion was carried,
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M. Speaker : Now, the Secretary will ake an anneuncement.

<frg sty werEy, § 9 Rt o e wren e o wfon R
T o e, 2008 T SWa, 2006 & gy Tl § i fe & g e
Wﬁqﬁw%mﬁﬁeﬁ% WW&"Tﬁ—rwmm

10.

1l

12,

. December Sessmn, 2005
The Kuruksherra Shrine (Repeal) Bil, 2005.
The Haryana Panchayati Raj ( Asenduont) Bill, 2005.
The Haryana Indnstrial Promotion Bill, 2005.
‘The Haryans Special Econowic Zone, Bill, 2005.
The Haryana Municipal (S&condAmmdm;r‘xt)"BilL 20(55;"' |

The Haryana Legisiative Assembly Speaker’s and Dn‘epﬂa‘:y Speaker’s
Sataries and Allowances ( Amandmem) Bill, 2005. '

The Haryana Salaries and Allowances of Mmmcrs (Amandmenﬂ Rill,
2005.

The Haryana Legislative Assembly (Allowances and Pension of
Members} 2nd Amendment Bill, 2005.

" The Punjab Passengers and Goods Taxation (Haryana Armendipent)

Bill, 2003.

The Haryana Figcal Rf:qpcm;bthty and Budget Management

(Amendment) Bilt, 2005.

The Haryana Murrah Buffalo and other Milch Animal Breed
(Preservation and Development of Anirpal Husbandry and Dairy
Development Sector ) Amendment Bill, 2003, '

The Haryapa Legislative Assembl}r (I"amhtms 10 Mcmb:,rs)
Arnendmest Bill, 2005,

January Session, 2006

The Haryana Legistative Assembly (Allowances and Pension of
Members) Amendment Bill, 2006,
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Rrsrier Teargerd it o el Rt

My. Spealier + Hon'ble Members, now, I report the time table of various
business fixed by the Business Advisory Cornmiftes,

“The Committee met at 11.00 A, M. on Friday, the 17th March, 2006 in the
Chamber of the Hon bie Speaker .

The Corrrnittes recommends thay unless the Speaker otherwise directs, the
Asserobly whilst in Session, shall meet on Monday at 2.00 BM. and adjoun at
6.30 PM. and on Tuesday, Wednesday, Thursday and Friday will mest at
9.36 AM. and adjowm at 1.30. P M. without question being put.

| However, on Friday, the 17th March, 2006, the Assembly shall meet at
2,00 PM. and adjours after the conclission of business entered in the Hist of business
for the day. '

Tl’l{: Committee, after some discussion, further reconumends that the
business on 17th, 20th o 24th March, 2006 be transacted by the Sabha as
under :— ' :

Friday, the 17th March, 2006 L Objtuary References,
(2.00 M) : C2.0 Questions Hour
3. Presentation and adoption of First
Report of the Business Advisory
Commiitee,
i, Motionnnder Rule 121,
5. Papers to be laid/re-laid on the
- Table of the House. .
6.  Presentation of Supplementary
Hstirnates for the year 2005-2000
and the Report of the Estimates

Comnittee thereon,
7. Dresentation of Budpet Estimates
‘ ‘ N for the year 2006-2007.

Saturday, the 18thMarch, 2006 . Holiday.
Sanday, the 19th March, 2006 :  Holiday.
Monday, the 20th March, 2006 L QuegHons Hovr,
(200PM.) 2. General Discussion on Budget

' . TEstimates for the year 2006-2007.
Tuesday, the 21st Marcly, 2006 .1 Questions Hour,
(9.30A.M) 2 Presentation of Reports of

Assernbly Committees.

3. Resumption of Discussion on
Budget Estimates for the year
2006-2007.
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Wednesday, the 22nd March, 2006 L Questions Hour
(930 AM) "2 Reply by the Finan¢é Minister.
- 3. Discussion and Voting on
Supplementary Estimates for the
vear 20052006, ¢
4. Discussion and Voting on
' Dermands for Grants on Budget
Estimates for the year 2006-2007,

Thursday, the 237d March, 2006 1. Questions Hour, |

{930AM) 2. Nonrofficial Business.

Friday, the 24s March, 2006 1 Questions Hour

(8.30AM.) ‘ 2. Prosentation of Repotts of
' ‘ " Assembly Committees.

3, " The Haryana Appropriation Bill in
respeci of Supplementary ‘
Estimates for the year 2005-2006.

4, ‘The Haryana Appropriation Bill in
respect of Budget Estimates for
the year 2006-2007.

5. TLegislative Business.

6. Any other Business.”

Mr, Speaker : Now, the Parliamentary Affairs Minister will move the motion
fhat this House agrees with the recommendations ccntam&d in the First Report of
the Business Advisory Commxtcm

Transport Ministei-{Shri Randeep Smgh Surjewals) : Sir, T beg 10 move--

“Fhat this House agrees with the recommendations contained in the
First Report of the Business Advisory Committes.

Mr, Speaker : Motion moved—

That this House agrees with the recommendations contained in the
First Report of the Business Advisory Comrmitiee.

M. Speaker Question is—

’1’ hat 'th!.S House agrees with the recommendations contained in the
First Report of the Business Advisory Comrnities,

The motion was carried.
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e 121 & sl e
Mr. Speakey : Now, the Parliamentary Affairs Minister will move the motion
wader Rusle 121 = ‘
Transport Minister { Shri Randeep Singh Surjewala ) : Sir, I beg tomove—

That the provisions of Rules 231, 233, 235 and 270 of the Ruoles of
Procedure and Conduct of Business in the Haryana Legislative
Asserrbly in so-far they relate 10 the constitution of ther—

0 Conmittee on Public Accounts;
(i) Commattee on Bstirnates;
{1ty Commitiee on Public Undertakings, and

(iv) - Committee onthe Welfare of Scheduled Castes, Scheduled
Tobes & Backward Classes,

iur i year 2006-2007 be strspended.
Sir, 1 also beg to move—

That this House authorises thc, Speaker, Haryana Vidhan Sabha, to
norninate the Members of the aforesaid Comumittees for the year
"2006-2007, keeping in view the propertionate strength of vanous
patties/groups in the House.

Mr. Speaker : Motonmoved—

That the provisions of Rules 231, 233, 235 and 270 of the Rules of
Procedure and Conduct of Business in the Haryana Legislative
Assembly in so-far they relate to the constitution of thew--

{1 Cormmnittes on Public Accounts;
(i) Committes on Estirates;
(i)  Comunittee on Public Undertakings, and

{Iv} Committee on the Welfare of Suheduled Castes Scheduled
Tribes & Backward Classes, '
for the vear 2006-2007 be snspended.
ind
That this House authorises the Speaker, Haryana Vidhan Sabha, to
norainate the Members of the aforesaid Commitiees for the year

2006-2007, keeping In view the proportionate strength of various
parties/groups in the Houge,

Mr. Speaker : Question is—

That the provisions of Rules 231, 233, 235 and 270 of the Rules of
Procedure and Conduct of Business in the Haryana Legistative
Assernbly in so-far they relate to the constitution of the-—

{1 Comnrnittee on Public Accounts;
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(i) Committes on Estimates,
(dif) Cowmmittee on Public Undertakings, and
{iv) Cormmiztes on the Welfare of Scheduled Castes, Scheduted

Tribes & Bacloward Classes, -
for the vear 2006-2007 be suspended.

And Cn

That th.lS House authorises the Speaker, Haryana V1dh_an Sabha, to
nominate the Mermbers of the aforesaid Conmmittees for the year
2006-2007, keeping in view the pmporuomte streng!h of various
parties/groups in the House.

The motion was carried.

gae B W I T YT T NG B

Mr. Speaker : Now, a Minister will lay/re-lay papers on the Table of the

House,

Transport Minister (Shri Randeep Singh ;‘:ur]ewala) Sir, I beg to Jay on
the Table of the House,

The Haryanz State Legislature ( Prevention cf Disquﬂiﬁcaﬁm 3
Amendrment Ordinance, 2006 { Haryana Qrdinance No. 1 of-2006).

Sir, T also beg to re-lay on the Table of the House—

The Pevsonnel Department Notification Mo. GS.R. 3/Const./ At 32072005,
dated the 15tk Jupe, 2005 regarding the Haryana Public Service Comnmission
(Limitarion of Functions) Amendment Regulations, 2005, as required under
Article 320 {5) of the Constitution of India.

The Fersonnial Departrment Notification No. (15,8, 5/Const./Art. 320/2005,
dated the 20th Fune, 2003, regarding the Flaryana Publie Strvies Commission
{Limitation of Funetions) Amendment Regelations, 2005, as required under
Article 320(3) of the (‘:onqnmtmn of Tndia.

The Personnel Departmem Netification No. G3.R. lﬁlﬁonst fATt, 3204 .

| 2005, dated the 20th November, 20035 regarding the Haryana Public
“ervice Cormmission (Limitation of Functions) Arhendment Regulations,
2065, as required under Article 320 (5) of the Constitution of India.

&ir, | also bey to fzy on the Tabls of the House—

The General Administration Deparement Notification No., 5.0, #/IL.A. 8/
1979/5.8/2006, dated the 13th January, 2006, regarding the Haryana
Legislative Azsembly (Facilities to Members) Amendment Rules, 2003, as
required under section 8 (3) of the Haryana Tegislarive Assernbly (Facilities
to Members) Act, 1979,

The Parlizmentary Affairs Department Notification Mo, 8.0, S/H.A. 3/
1970/5.9/2006, dated the 13th January, 2006 regarding the Haryana
Ministers Allowances ( Amendment) Rules, 2005, as required under section
9 (2) of the Haryana Salaries and Allowances of Ministers Act, | 970.
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The Parlismentsry Affairs Department Notifieation No, 8.0, 30/H.A. ¥/
Ss.8 and 9/2006, dated the 27th Febuary, 2006 regarding the Haryana
Ministers Aflowsnees (Amendment) Rules, 2006, as required under section
9 (2) of the Harvana Salaries and Allowances of Ministers Act, 1970,

The Excise and Taxation Departrnent Notification No, 5.0, 1/H.A. 6/2003/
E.60/2006, dated the 10th January, 2006 regarding the Haryana Vilue Added
Tay {Amendment) Rules, 2006, a5 required under section 60 (4) of the
Haryana Value Added Tax Act, 2003,

The Excige and Taxatdon Department Notification No. 5.0. 2/PA. 16/
1955/5.3/2008, dated the 12th January, 2006, regarding the amendment in
the Haryaa Qovernment, Prohibition, Excise and Taxation Department,
Notification No. 8.0, 80/B.A, 16/55/5.3/2001, dated the 291k June, 2001,
recdueing the rate of the duty as required under section 3 (4) of the Punjab
Entertainments Duty Act, 1955,

The Report of the Comptrolier 2nd Auditor General of India for the year
 ended 315t March, 2003 {Civil) Government of Maryana in pursuance of
the provisions of Clause (2) of Article 151 of the Constitution of India,

" The Annual Report of Haryana Electricity Regulatory Conmmission for the
Cyear 20032004, as required under sections 104 (4) and 105(2) of the
- Electricity Act, 2003

<0 weiter 8 omem TEwA, H G afar % fr Shfew fe & Ry
=erl 3 e e iTeR SiE ¥ S e st Wi & g wer R ¥ Tty
Te ey Sl o Fee e '%“_ aite Hhedt S T o wmEa e @
R - L

Mr. Speaker : Tndora Ji, it is anold convention & F“r‘ﬂ e Y e §

= i ofiRt e T gt | ww e cﬁ”v&‘i‘?ﬁ &1 Youknow everything, You know
parlismientary practices.

o I FOINT . aﬁﬁ&qﬁﬁﬂ,%ﬁgﬁtﬁ?mﬁ%r#%fﬁqm
ey fom & e afe sy 2idY <Y o O 29w 9§ v TR 4 aree
& E ' | -

(5 W SR Yea widad & e | St Wl eeR T v
M HER Y A RT I

B A R O T iy

ST m‘g’ﬂﬁ U AT
Mr. Speaker : Now, the Hon'ble Finance Minister will present the
Supplementary Bstimates 2005-2006.
. Finance Minister {&hri Birender. Smgh) Sir, T beg to pmscnt the
Supplementary Estitiates 2005-2006.

¥
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M. E;peaker Now, Sh. Karan Singh Dalal, Chmrpa:son Commmittes on
Estirnates will present the Report of the Committes on Estimates on the
Supplementary Estimates 2005-2006.

Sh, Karan Singh Dalal { Chairpersen, Conunitiee on Estimates) : Sir, Tbeg
o present the Report of the Corrmxttce on Estinmtes on ihu Supplementary
Estimates 2005. 2006

T4 2006-2007 & fory ‘m A TR TN

M. Speaker : Now, the Finance Minister will presest the Budget Esiinates
for the year 2006-2007. '

Finance Minister ('S}i. Birender Singh ) : Hon’ble Mr. Speaker, [ rise 1o
present before this august House the Budget Estimates for the year 2006-07.

2. This js the second budget of this Governmentwhich received poople’s
mandate int the election 2005 with a landshide vietory. It-was a vote for change in
favour of rule of law and for good governance. We acknowiedge: the silent but
effective signals eranating from our enlightened clectorate. Thoush one year is
too short a fime to Ailfill all the expectations of the people and to boast much of
comerete achievements; neverthejess the different steps taken by us so far have
contributed substantially in bringing about qualitative change in the life of the
people. There was 2 general erosion of authority visible during the regmme of the
previons Government which had demoralized the law enforeement rnachmery in
the last budget, 1 had promised our Government's conmmitient to provide clean &
bengvolent governdncs sans fear, intinidation and insecarity. We have successfully
fulfilled this promise and restored the confidence of people m democratic process
and the rule of law, The State of Haryana has now embarked upon a new and
vigorous pace of developments. We have consolidated the gains of economic
liberalization and strengthened the State’s enconomic base, Our innovative and
progressive policies have been duly endorsed by the people of the State ag has
been amply refletted in the tecent by-elections of Robtak Parliamentary
Constituency, three Assembly C.‘Dmumeﬂcms and the election to Panchayati Raj
and Urban Lozal Bodies.

3. Indian Nationa) ¢ migrcss party had fought the last eloction i the
State with a set of proposals/ promises duly meorporated in our Election Manifesto.
These proposals are comprehengive and involve every aspect of economy from
agriculture to industry and from social sector to employroent. It reflects the concern
for corpmon man. Our priorities are in conformity with the econongic reforms started
in 1991 by the then Umion Fmanee Minister Dr, Manmohan ‘amgh who 18 now
Prime Minister of our couniry. The teforms have brought quahtattve change in the
country's econormy, However to flmher accelerate the process, we need to address
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[Sh. Birender Singh] o

certain key challenges, It calls for- mtegratmn of rural economy and the lower
income urban population with the economic mainstrearn. The holistic developrent
of both the agricultiral and non- agnculmral rural econamy would be a kcy fcrcus
area of our Go%mmx:nt -

4. The progressive and farward 1oukm[-x policies br—:m;_,, foilowad by URA
Government at the Centre are likely to bring about profound changcs it the
functioning of the State economy. Considering the fact that majority of the péople
in the country reside in nwral areas and poverty is most vigible amongst them, the
present Central Government has rightly focused their anention on. bringing about
radical changes, in the rural set up. Lack of employment is a perenmial problem in
the rural area and to address that, the Central Government has lavmnched a Rural
Employment Guarantee Scheme to be substantially fiunded by them. Haryana is
2oing to be benefited to the extent that two of its districts have been included out
of the 200 districts identified at the national level in the first phase. The other
flagship] progranyme of Government of Todia is Bharat Nirman which is again fornzsed
on the igffastuchoe upgradation in the rural area and to unleash its growth potential.
Haryana is likely to got sibstantial finaneial assistanee inimprovement of the rural
roads under this programrne. We are proud that mast.of the schemes envisaged
unider the Bharat Nimian programme have already been completed by the State
long back through its raral cohvectivity programitie in-poiwer, road network,
providing drinking water facilitizs etc.. Simmitanecusly with the rural upliftment,
high priority has also been attached for bringing about structural ansformation
in the urban areas through-Jawabarlal Nehru National Urban Renewal Mission.
Faridabad in Haryana hag been chosen as one of the towns which wiguld be taken
up under this programme for whichi detailed plarming is being carried owt. Separately
we have made aTequest to Govermnment of India to incinde entire NCR of Haryana
and Panchkula town under this Mission since the problems of these areas. are of
same patyre. T case pur request is acceded to, we expect substantial flow of ﬁmds
in this area for augmentation of urban infragtructure facilities.

) ' The national economy has been at a high growth path in thé tecent
years. Natu:ally the budget announced by the TYPA Government a few days back
rides on the upbeat economic momentum. It increases spending on soctal sector,
agricniture and infragtruciure and st the same time lays emphasis on fiscal
conzolidation, Spending resiraint is aiso a key point on which fiscai deficit
projection for the new vear is based. The budgst sends a clear message about the
Government priotities of higher mvestment in the farm and rural sector with 2 firm
cormmmitpent to social equity. Haryana State ix likely to benefit substantially due to
sufficienit higher allocations by Government of India during 2006-07 under their
flagshup Bharat Nigman Programme. - :

5 1m OF E("‘ONDMY

L6 Hir now we are the lea.ders oi‘ the Stateq of the cmmty 50 far as the
emmmy is concerned The Econnmic Jurvey of I-Iaryana which has already been
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circulated amongst the Hon'ble Members, highlights the ov erall economic sitnation
_ ofthe State, Itindicates that the Giross State Domestic Product (GSDP). of Haryana
* atcomstant (1993-04) prices has recorded a growth of 8.4 per cent from Rs. 40131

" crore in 2003-04 to Rs. 43502 during 2004-08, At.cimrent prices the GSDP has
recorded a growth of 12.2 per cent from Rs. 73961 crore in 2003-04 to Rs. 83003
crore in 2004-05 asagainst 11 8 per centat the pationa) level. Further, 1t reveals that
the contribution of primary sector including agriculture has declined to 23.2 per
cent in 2004-03 from 42.5 per cent in 1993-94 whersas secondary and tertiary sector
contribute 27.4 per cent and 44.4 per cent respectively as against 26.2 per cent and
31.3 per centin 1993-94. The increase in secondary and ‘remary sector is indicative
of healthy growth of our econonay.

7. The PEF capity income 4t constant prices has grown to Bs. 168?2 m
2004-03 ascompazed to Rs. 15752 in 2003-04, indicating a growth rate of 7.1 pav
cemt, The per.capita income at current prices is estimated at R 32712 in-
2004-05 as against Rs. 29304 1n 2003-04, with growth rate of 10.9 per cent. The per

© capita income of the State is highest in the country only next to Goa. In the current .

fiscal year also the State’s economy has witnessed a steady growth coupled with
stability despite complex and challenging national and international evironment.
The recent economic trend indicates a strong buoyancy with rising mdustrial
_growth, a healthy expansion of service sector and improvement in. agnculmral
performance. Rising domestic demand has proved 10 be aksy srowth driver as
. increasing household income bas led to demand for a variety of products and
-ﬁu—:mcea which has accelerated the economic growih and hnus.cchoid pmsperlty

. TWELFTH FINANCE COMMISSION
a3 TheHon'hle Members wonild recall that the xecommdatton&. of Twelfth

" Finange Commission (TFE) are likely to bring about radical chenge in the financing

of the State coonomy. The racommendations have already been accepted by the
Central Govermment and have become mandatory for the State Govermbent o
implement them in order to avail financial incentives mentioned therein..
! Consequently we have challked out comprehensive fiscal correction path to achieve
" the targets mentioned in the TFC report, We would try to increase our revenue
U base and réorent onr expendimre with more focus on social sector antd economic
infrastructtire. ‘

9. TFChas mcommﬁnded consolidation of all existing loans provided to
the States upto March 31, 2004 which are outstanding on March 31, 2005 and
rescheduling them for a fresh repayment period of 20 years with an interest rate of
7.5 per cent on the precondition of adopting a Fiscal Responsibility legistation, In
addition to providing general relief by ¢consolidating and rescheduling of loans,
TFC has framed a gcheme of debt waiver based on fiscal pertormanct:

10. As per the above recommendations of TFC, our Government has
enacted the Fiseal Responsibility & Budget Managcmr:m (FRBM, Act in July
2005, The State Government is now umder an obligation to eliminate the revenue
defizit and 1o contain Gecal deficit wo the level of 3 por cent of GEDF by 200809,
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Further, the State debt including contigent liabilities of the guarantees is to be
brought down to the ratio of 28 per cent of GSDP in the next four years from the
present level of about 32 per cent.

1i. The financial management of State Government has been acclaimed
both by Government of Tndia and the 12th Finance Commission of India particularly
in the arcas of revenue growth, expenditure contro! and reduction of ‘deficit
indicators, We are confident that fiscal indicaters would further i immrove i fsture
as per the FRBM targets. We feel that by adhering to the Fiscal Correction Path
chalked out by our State, we shall be able to derive maxinmm benefit out of the
fiscal consolidation, reschedulement and debt waiver facility offered by
Government of India mnder TEC recommendations,

COMPLIANCE OF FREM ACT

12. We have taken s number of measures in compliance of Fiscal
Responsibility & Budget Management Act, 2005. It is a4 composite strategy of
revemie augtmentation, e‘cpendnme curtailment and debt managcmcnt Tambriafly
hstmtr them as under—. . :

#  Tnerease in Revenua Receipts : Dus to sustamed efforts by various
Departments our revenue receipts are Jikely to increase by Rs. 600
crore ovet the budget estimates (2003-08).

" @ Debt Swapping to reduce interest Habilities < In the past we had

tesorted to'debt swap under a Government of India scheme whereby

debts carrying interest rates higher than 13 per cent were swapped

with lower interest debts which reduced our interest burden by

- R3. 200 crote.per anmem, Cur efforts in this regard are continuing

and we are in the process of debt swappmg of all loans carrying
interest rate above 10 per cent.

¢ Reduction of Cnnt‘il’ig’ént Liabilities by transfcrring to

‘ hypotheeation in Hién of Stute Guarantees : We lave taken up with

Power Utilities, FFUDA and HSIDC to discharge the State Government

of our Liability on account of State puarautee and sccure the debt by
hynathecation of their assets with lending agency.

. A Resource Mobilization Cominittee has been set up under th
Chajrmanship of Chief Minister. The Cormmittec has taken 2 number
-of steps to mop up additional revenue.

S We have introduced New Contnbutury Pension Scheme we.f.
112006 and all employees recruited hereafter will be covered under
this scheme. Tt will reduce our pension liability in fiture.

s Withaview to facilitate quicker decision making, the adrnistrative
. d'=par'me'1+€ have been deleguted vast financial powers to sanction
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expenditure under approved plan schemes, This will facilitate efficient
wilization of funds. .

13. Financial management cannot be Jooked into in isolation ag it is zn
integral part of the over all administration of the State, Any administrative reform
and restructuring is bound to improve the financial managerent as well. In
recogition of the need for figcal restructuring, the present Goverrment bias initiated
a number of reforms including updating of rules, delegation/decentralizavion of
powers, integration of different Departments and rationatization of staffing pattern
i Government and public sector undertakings. These, apart from fmproving
adminisirative efficiency, are lilely to bring substantiat savimgs for the Gevernment,
3ir, when there was a news for Gth Pay Comimission to be constituted by the
Governtment of Indian, we are committed to imoplement the pay revision benefits as.
would be recommended by the 6th Pay Corarnisgion to sur employees. ('I.“hurﬁpmg)

ANNUAL PLAN 2006-47

14, Speaker Six, in the five vears of the last Government, they have raised
their Anmual Plan from 1800 crore to 2060 crore. Now, you can see from the last
year that there is an increase of more than 40%. Speaker Sir, to adhere to our
Government’s commrtment to ngher in ag all toumd development of the State, the
State Plan outlay for 2006-07 bas been kept still higher at Rs, 3300 crore. It has
already been approved by the Planning Commission of India in 1ts mecting held
with Chief Minister om 13th February, 2006, This indicates the capability of the
State Governtnent to generate such high level of resourees for plan after meeting

' all our non-plan commitments. Through judicious allbcation ef resources to different
sectors of econoty, we have tried to achieve a balagced growth with equity and
social justice.

177,

15, Itwould be relevant to mention hece that in e Annval Plan 2000-07, 35
old schemes have been dropped and in their place 41 new schemes have been
taken up keeping in view the changing economic scenario and the tecessity of
introducing new schermes/ideas for afl round development,

16, Gur Governnent has maintained ity highest priority to the development
of social services and physical infrastrueture. Accordingly, Rs. 1568.92 erore, which
constitute 47.54 per cent of Plan gutlay, have been allocated towards social sector,
It includes Rs. 490 crore for social welfare with special foens on allowance for fhe
aged, handicapped, widows and destitute towards whom we owe a special
respopsibility. Further, a sum of Rs, 290 crfore has been allocated for education
which is 27 per cent mere than the last year’s plan. There is a provision of Rs. 60
crote for improving technical education which is 20 per cent higher than last year s
allocation, Similarly for health sector, the outlayis Ba. 114.5 cxore which s 12 per
cent higher than tast year’s allocation. A sum of Rs. 330 crore has besn proposed
for augmenting the drinking water supply & improvement of sanitation, which is
35 per cent greater then the last vear’s allocation.

‘ 17. Due attention has continued to be givento the bmprqvmém of physical
infrastrecture in the State with an outlay of &s. 1230 crore which constitutes 37 88
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per cent of the total plan outlay. Adequate allocations have been made for imigation

with an outlay of Rs. 498 crore, followed by Rs. 449 crore for generation, transmission

& distribution of power and Rs. 303.2 erore for the improvement of roads and
transport. An allocation of Rs, 42.5 crore has beenmade for housing sector which

aiso includes police housing, There 15 a pmvmon if Rs. 90.89 crore for whan

development.

18, The year 2006-07 is the last year of the Tenth Five Plan which was
approved at Rs. 12000 crore for the State with highest priority Lo the expansion of
social services followed by irmrovement in economic infrastructure. With the
finalization of our ammual plan 2006-07 at Rs. 3300 crore we shall be able to achieve
our targets as envisaged under the Tenth Five Year Plan.

19, Speaker Sir, the outlay for the Annual Plan 2006-07 is resource based
and our Ciovernment is fully comtmitted to optimalty utilize these funds for the all
round development of the State in bestinterest of its citizens, Our emphasis would
be on performance and quality.

MAJOR INITIATIVES

20, 5ir, despite our achievements. we have still to find out the ways for our
thrust areas. Qur Government took 2 very bold initiative to seftle the long pending
issue of arrears of power bills of farmers and rural domestic  consurmers. This
problem is more than 2 decade old. This issue was politically exploited frorm time to
titne to misguide the fartners by pronmising free supply of water and eleciricity, 9
Tt ¥ wwwiE) off 9 g % ¥ g won awa
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It goes to the credit of the present Government for launching an mmovative
scheme to benefit alt those farmers who are keen to pay the current power bills by
reritting their arrears to the tune of Rs.1600 crore. The scheme has received
encouraging response. The consumers who had been chronic defaulters have
been brought within the mainstream and a sense of discipline was introduced in
the power sector. This has brought aboot ruch needed changes in the country
side and would usher in an era of prosperity @ the long run. By waiving off the
unpaid bills, the Government has neither paid a dole to the farmers norsetup a bad
precedent of distribution of free electricity.

21. Another bold initiative, which has benefited the farmers, is fixing a floor
rate for Jand acqmsmon keeping in view the sconomic potential of the avea. It
would mot only give a just price to the land owners but would also reduce numerous
litigations arising out of inadequate land corbpensation in the past. FERE =y, |
v G FHA T WA § wie 7w 703 TR Shodfle B vEy 91| I WHY
oo TT BY €2 O 5 wRemon it  wed SO weeafy § ofR o wed =
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% Our Government has revised the State Advised Price of Sugarcane to
Rs. 135 per quinal which is highest in the country. It will give much needed relief
to farmers who were shifting away from sugarcane production. This will also generate
an extra income of Rs, 90 crore per year to them.

73. The norms of compensation to farmers on account of faitare of crops
due to matural calamities fixed by Government of India were quite Jow. Qur
Government has revised them upward to compensate substantially i the event of
luss of crop under ciraunstances boyond their control.

24, Equitable and fair distribution of canal water to all the regions.of the
State is one of the prioritiss of our Government. A new irrigation project viz BML-
Hansi-Butana Malt Purpose Link Channel at an investment of Rs. 239 crore is
being taken up for this purpose. Our Government has supplied 25 pet cent more
camal water in fe year 260506 to southern Haryana than what was given in the
eatlier years. ‘

25, QurGovernment is keen on tilizing the excess water of ‘Vafmuna which
goes waste in the peak season. During rainy season, huge quantity of water flows
down the Hver causing floods in the region whereas in lean season the water
availability is very meagre. To tackle thi$ problem, there ig a dire need of
constructing 3 dams at Remuka, Kishau and Lakhwar-Wyasi in the upper riches of
river Yanmma. Sir, this would go a long way to strengthen the economy of the entire
State. These projects require hupe investments for which we have taken up the
matter with Govermment of India.

26, The new Industrial Policy 2005 anmounced by our Government has
started vielding rich dividends and the investors have started to look at Haryaria
as a favourable destination. The policy primarily aims at providing time bownd
clearance to prospective investors for setting up of industries through a single
window approach. The policy aiso facilitates spatial dispersal of economic activities
particularly in economically and socially backward regions of the State.

27, Therecently passed Haryapa Industrial Promotion Act, 2005 provides
the nmch needed mandate for expeditions grants of approvals and sapctions. The
Government of India has already granted its approval in principle for establishing
ten Special Ecopomic Zones (SEZs) in the State and ten more are in the process 1o
be approved. Some more mega SEZ proposals are likely 1o come up i fear future,
The main objective of this policy is to generate maximurn employment by lnviting
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investment, both dormestie well as fore:gn and-achieve balanced devdﬂpment by
focusing on hackward arsat of the State,

28, We have come up with State Babovr Policy announced on 12-1-2006
which iz first of its kind in the conntry. The Labour Policy aits at evolving a
mumizlly & increasingly beneficial parinership between employers and workers, to
create conducive conditions at workplace for increasing productivity, prevention
of exploitation of workers and protection of their rights, resolution of industrial
disputes through social dialogue, fostering peaceful and in-house seftiement of
disputes etc, The endeavour is to maximize the welfare of labcu_r without
compromising industrial productivity.

29, Unsmployment is 2 threat to owr social fabric. My Gm’ernmc-:nt is
committed for creating employment opportunities within the State and facilitate
overseasjob seckers. As per my announcement in the last budget, Haryana Overseas
Placement Assistance Society. has been set up. The Society shall provide
information, guidance and assistance in respect of opportunities available for
overseas studies & placements, facilities for skill improvement and- obtaining
passport, visa ete. All the employment exchanges of the State shall funetion as
facilitation centes. The Society shall also ohtain certificate of Tegistration under
the Emigration Act from Governrnent of India and thereatter an Overseas Placement
Dureau shall be set up under the asgis of the Society to function as recruiting
agency for the purpose of overseas placernents,

30, We have also come up with 2 forward looking. Excise Policy which
wirps at curbing inonopolistic téndencies and formation of cartels in the allotment
of liguor vends. Under this policy, the system of auction of retail kguor outlets has
been discontinued and istead, the same will be aflotted by inviting applications
and draw of lots if there are more than ong applicant for a particuiar vend. At the
same time we have reduced the excise duty rates on country and Tndian made
forsign Hauor (IMEL) to prevent malpractices like smuggling, adulteration etc. The
revenus on account of reduction of excise duty is to be recovered in the form .Qf
license fee. We anticipate excise revenue of Rs, 1200 crore during 2006-07 as against
budget provision of Rs. 967 crors of 2005-06.

2006 THE YEAR OF GIRT. CHIL‘D

<31, Haryang b?ﬁ witnessed a sharn decline in IJ:Le 58X ratm over the YEATS,
Our Government is very conscions of this and has taken steps to remedy the
situation. A number of decisions have been taken by our Government to raise the
status of girl children. A new scheme namely ‘Ladli® has been launched vnder
which an incentive of Rs. 5000 per yvear for five years shal be provided to the
fatnily on the birth ofa second-gir child. The panchayats shall be granted incentives
for ensuring 100 enrolment of girls in the age group of 6-14 years in schools. Health
card would be provided to all girl children upto the age of 18 years. Gitl shudents
will receive 50 per cent additional concession on their bus passes. Ta attract more
grirls to techmical cduc,anon, 25 per cent seats in technical institifes and engineering
colleges have been reserved for them,
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32 Similarly for raising the status of women , our Governmuent has takett
effective steps. Transfer of property in the name of 2 woman will invite 2 per cent
lower starmp duty than man. Housing Board Haryana bas reserved. 33 per cetit of
houses for women applicants in their housing schemes. In the recruitment of
school teachers, 33 per cent posts have been reserved for women. Under the
“Y adli Samajik Suraksha Pension Yojana™, the parents who have only glrl children
will receive an allowance of Rs. 300 per month from the age of 53 years 1115tead af
60 years in other cases. The “Indira Gandhi Priyadarshini Vivah Shagun Yojana” is
‘beinginplemented to provide financial assistance of Rs. 1300010 scheduled caste
and denotified tribe farmilies and Rs. 5100 to other familics living below poverty
line for the marriage of their danghters. Thus, the financial burden on the matriage
of gzrl weuld no longer make the poor farmlies consider girls as unwanted.

‘SALTUTE TO THE BRAVE SOLDIERS OF HARYANA :

_In recognition of the services and the supreme sacrifices bemg made-
midiers in safeguarding the border of the country, our Government
3 ibstantially enbance the amount of cash awards and annuity .
being paid t6 callabtry award winners, both of the pre-independence:and post-
independence era, tirespective of the ranks held by thenyin the Defence:Fortes. A
four-fold increase lias been made in the annuity of gallantry prizes like Param Vit
Chakra, Mahavir Chakra etc, Separate reservation for defence personnel and ex-
servicemen in Group Hewsing Societies has been made. Resides, Defence Colonies
will be developed at Rohtak, Rewari, Jhajjar and Jind. Items purchased from CSD
' canteens have also been mads tax fTee for parents of deceased un-mnarried service
officers and widows of service officers. Ex-servicemen Contributory Health Scheme
has been introduced under which they can avail free medical facility in Government
Hospitals besides Army Hospitals. A War Museum will be constructed at Rewarl,

34 We have also not forgotten the heroes of oui independence movement
" and enthancéd the amount of *Samman Pension” to fréedom fighters from Rs. 1400
to Rs. 3500 per month. We have also decided that the personnel of all rapks in the
para-onilitary forces wilk get ex-gratia payment at par with Arpy personnet.
RATIONALIZATION OF SURCHARGE ON DELAYED PAYMENTS

35, Sir, this is one of the very progressive steps, which our'Government
has taken. The Departments of Irrigation, Public Health and Power are presently
levying heavy surcharge on the principal amount of user charges paid zfter the
due date. For every subsequent month of delay a further surcharge is levied on the
outstanding amount of the consumers. The surcharge levied -at present is
‘excessively punitive and acts as a disincentive for the consumers who waat to
mizke the delayed payments. Itis felt that there is a strong casefor zationalizing the
rate of surcharge on such services to OProve TCCoveTiss. and to provide relisf to
‘the consumer in futars,

36. Tpropose that consimers who make payment of théir dues within one
month from the dite of the bill may be given discount on the billed amount, The
existing raté of surcharge will be suitably modified for ¢very subsequent inonth of
delay, Comprehensive guidelines on the subject would be issied shortly,
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37, Now, I would briefly discuss the budgetary allocation made in some of
the key sectors which form  part of our Government’s development agenda for the
vear 2006-07,

POWER SECTOR.

38, Sir, this is 2 most crucial sector. Bleetricity is a critical input for the
development of the State. Cur Geoverment i laying highest priority to maximize
power availability in the State and to tmprove the guality of its supply. In spite of
insufficient vains during kharif scason and severs shortage of power in the northern
grid, 7 per cent more power was supplied upto December, 2003 during 2005-06 as
cotpared to corresponding period of the previous year. '

-39, Speaker 3ir, the demand for poswer is increasing af  rapid pace and our
Government is taking all possible steps to narrow the gap between demand &
supply. The Government has embarked on an ambitious plan 1o add over 4000 MW
of generation capacity during 11th Five Year Plan both in the State sector as well as
through private sector participation. The 600 MW Yamunanagar Thermal Power
Project is expected to be commissioned by March 2008. Inaddition, arrangements
are being made for facilitating generation of 1065 MW at Faridabad, 1080 MW
each at Hisar and Jhajjar and 1000 MW at Panipat preferably through gas-based
plan-ts Steps are also being taken to setup 1000 MW coalwbased pla.nts at Hisar

I‘aﬂdabad

40 Bcsxdcs mcmasmg power generation, our Government is constantly
cndeavaunng to strengthen the transmission & distribution network not only to
supply guality power to consumers but also to cut down transmission &
distribution losses. Sipce March 2005, 17 new subistations have been
commissioned, 83 existing sub-stations zugmented and 396 KM of new
transtrission lines erected with a total investment of Rs. 111 crore, Tn the next two
vears, 63 new sub-stations will be constructed and 58 existing sub-stations will be
angmented and 109 km of wansmission lines would be constructed with an
investment of Rs. 700 crore. Similarly, power utilities have prepared plans for
investment of' Rs. 1000 crore in transmission and distribution network in the next
two years in order to provide quality power to consumers. :

41, Proposals worth Rs, 252 crore have been submitted to Governmient of
India inder ‘Rajiv Gandhi Grameen Vidyutikaran Yojana’ for the expansion and
itmprovement of power infrasmucture to provide electricity to all rursl households,

42. ‘While the present power shortage is being tackled through purchase
of power even at high edst from all possible sources, the State Government 13
committed to stabilize the power situation and the finaneial health of the power
utilities in the near fture. Steps to improve transmission and distribution efficiency
and for ensuring availability of power at reasonable rates have been initiated.
Future avaitability of sufficient power is being ensvred through signing of long-
terr Power Purchase Agteements for the projects coming up in various parts of
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the country. Simmlancously, our own generation capacity is being augmenied
through additional coal-based generation. Efforts are alse being made to have a
plant based on peraleum coke being produced asa by-product at Panipat Refinery
and for making sofficient gas available for gas-based generation.

43, OQur Govérnment is also attaching due importance to renewable sources
of energy for sustainable growth, We have formulated a policy on power generation
through non-conventional sourtes under which incentives would be provided for
private investment in this sector. This policy aims to add at least 500 MW of power
to be generated through renewable energy power projects by 2012

A total outlay of Rs, 2104.93 crore has been kept for power sector mehuding
renewable energy in 2006-07.

TIRRIGATION AND DRAINAGE

44, Owr Government is committed 1o provide equitable distribution of
water to all regions in the State and in accordance with our assurance, we s have
already ephanced the availability of irrigation water to southern Haryana which
had reoeived a Taw deal during the previous regime. We have made available 25 per
centmore canal water during Kharif 2005 and 59 per cent Thore in the Rabi season
as compared to corresponding periods in the prevmuq year

45, We have undextaken two prestigious imrigation projects smw goming
to power. The first project is RML-Hansi-Butana mltispurpese link:channel of
2000 cusecs costing Rs. 259 crore, which will augment the aveilability firrigaton
water of southern Haryana besides improving the availability of sub-soil water
level i its command area. The other project is Dadupur-Shahbad-Nalvi canal,
which will help to utilize the surpius water of Yanuma fiver during monsoon season
and also recharge ground water of Yamunanagar, Anjbala & Kurukshetra Districts,
In: addition, a ground water recharge project for Masant Barrage i in Rewari District
has been cotrimenced costing Rs. 6.7 crore,

46. The State Governnent is dcterrmned fo reatize our full share of Ravi
Beas waters through SYL canal at the earliest. We have demanded early completion. -
of YT, and will strongly defend legitimate right of our State in the case before the
Hon'ble Supreme Court of India, SYL is the life litie of Haxyam and our endeavour
wonld be to see that it becomes a reality. - ‘

47. During the current vear, 48 flood control schemes have been completed
and 45 are in progress, Recently the Flood Control Board has sanctioned 134 new
and 45 ongoing schemies involving an estimated cost of Rs. 140 crare.

There is an allocation of Rs. 1059.03 crore for irigation & draipage WOIKS
durmg 2006-07.

ROADS & BRIDGES

48, The State Government attaches great importance to rail, road and bridge
mfrastmc:’mrc ofthe State and aee talcmg all pmsfule stc,ps to s‘crens:ﬂmn as well as
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expand it. For a long time, no new rail line was laid in the State thotigh theré Has
been considerable talk abisut it, Within a year o7 the present Government, 2 new Tail
Iine from Rohtak to Rewari at a cost of Rs. 215 crore has been got sanctioned from
the Ministry of Railways on 50:50 cost shariry basis. This ig the first example n
the country Wwhen our State iz sharing with the Railways on 50:50 cost sharing
basis. There is another gcmd news that from Ielbi to Robtak raiiway track wouid
b::- :,lecmﬂnd ‘

49. With the eﬁ"cms of 1he State Governmmy Ln a few rhore cracial National
Highway projects are being taken up. The Goverrment of Indiz has agreed to four
lane the Nzonal Highway No. 10 from Delhi to N ohtak and Zirakpur-Panchiosia-
Kalka porticm of NH-22, The waork for constractios of 10 km. long highway inciuding
3.408 km elevated portion at Panipat has begus. this year’ In addion, Ambala-
erakpm' ssﬂtmn of National Highway No. 22 13 tikely to start soom.

LS00 1“11& Siae uuvemmtmthm reatized the importance of bridges, especially
Raxl Chver Brldges ('hOBs) The PWD has prapaed a raster plan of constructing
88 ROBs to be taken up-in 2 phased manncr, The construction on'$ ROBs has
already commenced and the work on 9 more ROBs ata costof Rs. 140 ¢rore would
start very soon. The construction work o 13 bndgm on canals and mads has
been compieted during t}ns year.

31 Inorderto tap resources and cxpertise available with the private seeter,
the State Government has also decided to take up five State roads on build, operate
and transier (BOT) basis, :

- 52, For mnproving guality, design and introducing cost effective
technologies of roads, bridges and buiidings, the State Governument has decided
10 upgrade the existing Laboratory of ire PWD located at Hisar and convert it into
an autonomous society. It has also been decided to revise and update age old
PWD Code incorporating the latest construction technologies and managerment
practives. '

33, Village roads andrmmicipal roads are also proposed to be strengthened/
improved with LADT funds passed.on by State Govermmoent to Rural & Urban

Liocal Bodies. We are engaging consultants for introducing new trends in design,
comtmctmn and managemem of works, ‘

. .«Total outlay for Roads & Bridges has ‘been provided at Rs ’?39 76 Crore in
200607,

MODERNIZING THE TRANSPORT NETWORK

34, Our Government has been attaching high prierity for providing safe,
efficient, reliable and adequate transport servicey. Haryana Roadways is performing
a pivotal role by fransporting over 11 lakh passengers every day by deploying a
fleet of 3500 buses, An amount of Rs. 78 crore was allocated in the currént year for
acquisition of new fleet, construction of new buildings, modermization of workshops
apd strengthening of Drivers Training Institutes. A similar provision of
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Rs. 78 crore has been made in the next year out of which Rs. 55.85 crore ate
proposed for acquisition of new fleet. ‘ B

55, Raen Baseras (Night &11611&1‘5) have been set up at n‘npc:rtam bus
stands. About 500 buses are being replaced in the cutrent year and more than 300
buses are proposed to be replaced in the next year. Tt is also proposed to inclade
CNG -AC & Deluxe buses in the flect. For renovation & upgradation of bus
stands & workshops, a special provision of Rs. 10 crore was mede for the first time
in the current year and the same amount has beep earmarked next year also,
Improved maining & health check up of drivers and better mwairtenance of fleet has
resulted inrednction of accident rate from 0. 14 perlakh KM m 1999-2000 to 0.08 pec
Iakh KM in 2004-05 which ishalf of the national average of all the Sta.’re Transport
Undertakms.rs

56. The splralmg price of oil in the: recent past has had its effect on The'
sustainability of transport sector. The expenditure on diesel of Haryana Roadways
wiieh was Rs. 150 crore in 2002-03 has increased to Rs. 252 crore dunng 2003-06.
The staff cxpenses have also gone up considerably. The Jast fare revision had
taken place in August 2003, In order to partially offset the: extra burden on Haryana
Roadways, | propose & modest increase of 3 paise per kilometre in the fate to be
charged from the passengers: This is likely to generate an additional revenne of
Rs. 40 crove-for the State durmyg the next year.

A provision of Ry 754 Q6 crore has been made for transport sec:t()r for the
year 2006-07.

AUGMF NTATION OF DR]I‘EKH\TC WATER SUPPLY

. 57, Drmkmg water supply facilities had been extended to all the: vﬂlages
in the State by 31st March, 1992. However survey catried out i Decernber 2004
vevaaled that thers are 1971 villages i the State where the per capita avaﬂabﬂﬂ:y of
drinking water was less thar 40 ped. During the current year, work on angmentation
im 680 such villages has heen takenup and work on 1100 villages wilibe initiated in
tiext financial year

58, In order to augment drinking water supply in 503 wl]agcs of Mewat
which is a chronic water deficit area, a Raoney wells based pmject sanctioned by
NCRPlannmg Board at a total project cost of Rs. 425 crore s ubpder implementation:
The NCR Planning Board has also approved an augmentation project for rural
areas falling in the districts of Faridabad, Gurgaon, Panipat, Rewari, Rohtak,
Jhajjar & Sonipat at an estimated cost of Rs, 162.10 crére covering 652 villages.

59. A special campaigp was launched during 2005-06 to ensure adequate
drinkding water supply in Scheduled Caste Bastis for which Rs. 6 crore were allocated.
So far 414 Scheduled Caste Bastis have been benefitted as result.of this project.
A similar provmmn has been made in the current year as well. -

Thm: is @ total provision of s, 759, 63 crore for :,mpmvmg water '-:upply
and sewerage in 2006—0’? -
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AGRICULTURE AND ALLIED ACTIVITIES

60, Agtmulture connuuas to be the mainstay of 75 per cent of our
pupulatmn although its contribution to Gross State Domestic Projects is dectining
OVET; the years. Our Governrment intends to tackle the problem of declining farm
pmdm,mmy by adopting a cottposite strategy of improved practices, diversification
of cropping pattern and support services including insurance .md market
intervention,

G1. - To protect the interests of farmers growing sensitive crops like mustard
and gram, the scope of Natiopal Agriculiure Insurance Scheme has been extended
to cover-these crops also alongwith the crops already covered under the scheme,
We have recently brought out an amendment in the State Agrieulture Produce
Marketing Act for providing an enabling provision to support contract farming in
the State. Efficient marketing is as pood as imoreasing production for the benefit of
farmers: The nse of Information Technology is being encouraged, especially with
& view 1o harness the potential thrown up by creation of agrieubture cormmodity.
markets in India. Anew scheme “Support to State Extension for Extension Reforms™
is being implemented in order to make extension delivery system more broad-
based and holistic in content & scope. :

62, For the integrated development in horticulture, Haryana Siate
Horticulture Development Agency has been set up under the aegis of National
Hordculture Mission. An end to end approach covering production, post harvest
management, processing and marketing has been adopied to ensure increased
renems m thr: ETOWETS.

63 Our Government has ta_kan up & comprehmwe pmgramnm for the
control of ‘Foot & Mouth Disease’ amongst our livestock. An ambitious prograrnime
for preservarion, mudtiplication & mnprovement of indigenons germplasm of Miurah,
buffalow, Haryana and Sahiwal cow is under implementation in the State. To provide
veterinary services at the farmers doorsteps, 198 veterinary instititions have been
opened or upgraded during last year, We have planned to openfupgradc, 60 more
vmermary mstltutmns in the cument financial year.

64, Keepmg in.view the vaf-;l potential of fish farmmg in the State,
techmical & financial assistance is being imparted to fish farmers through Fish
Farmers’ Development Agencies. The fish production in the State has gone upto
48000 tomnes in the current vear and if is envisazed to raise it further to 55000
tonnes by the end of next year, Fish markets at Bahadurgarh & Gurgaon will be
made operational during 2006-07 to benefit the fish farmers. Two new schemes of

“Development of Ornamental Fisheries” and “Strengthening of Post Harvest
Infrastmctare” are bemg mtmduced this year,

A total pmvusmn of Rs 480.46 crore has been made dunng 2006-07 for
Agriculiure & allied activities,
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RURAL DEVELOPMENY

65. Our Government is keem to involve Panchayati Raj Institutions in our
endeavour to achieve all roumd developrment in rura} areas. We have abolished the
post of Giram Vikas Sahayak and Village Development Committees put in place by
previous Govermnent to encroach upon the autonomy of PRIs provided under the
Constitation. The finalization of activity mapping as 4 follew up on MOU signed -
‘hetween our Chicf Minister and the Undon Panchayati Raj Minister in August fast -
year dernonstrates ovr intention strengihen the grass -roct democratic institations
in Haryana, ;

'66. A mumber of rural development schemes are being implemented in the
State with the support of Government of India. Haryana Rura] Employment Guarantee
Scheme has been launched in Mahendergarh and Sirsa Districts from 2nd Febmaary,
2006, The scheme has been formulated under the National Rural Employment Act,
2005. The primary objective of the scheme is to enhance livelihood security inraral
areas by providing sound the yesr employment with minimum guarantee of 300 -
days of wage employment in a financial year to every household volunteeting to
do uwskilled mamual work. There is a provision of Rs. 5. 50.crure ag 10per cent State
share nnder the scheme for next year and 90 per cent fonds will B&"provided by
Govertiment of India. $ir, this is a revelutionary step which has bétn
the Govermment of India. Now, wherever this scherne is apphicable;agty
comting forward with a request that I want to do some manual w(:rk either the
Cioverpment will have o give him the weork for 100 days or affgr 15 -days if
Government fails to give him the wotk then he would be entifled’ for T
wages, We must congratulate and we are thdnkhﬂ to our leader Smt ‘Sonia Gandhi -
in s regard. (Thuanping) :

67. During current year, with the funds provided by HRDF Admindstration
Board, rural development works especiaily for rural streets, draindge; sanitation
and other purposes have been taken up with an allocation of Rs. 195 erore. During
the current year, Common Minimum Programmme was forroulated under the
presidentship of Stot. Sonda Gandhi who heads that Coordination Cormittee, Try
to understand and try to sppreciate what I say. On the recommendations of 2nd
State Finance Cotoriission, which was received in the current year only, a sum of
Rs. 50 crore has been released to PRIs for various development wotks suited to the
local needs. In addition Rs. 110 crore bave been released by our Govr:rmnent o
PRIs as a sharg in LADT for takmg up cmahm} and upgradalmn of rural
infrastractare. ‘ '

A total provisionof Rs, 282 95 crove has been made for Rural Developmmt
and Panchayats Depurtment io. 2006-07,

MUNICIPAL ADMINISTRATION AN.D URBAN DEVELOPMLNT

68, Speakf:r Sir, municipal mstltu\;mns play‘a key role in providing civic
amenities in urban areas and local governance. Our Government 1s taking significant’
steps for integrated development of urban areas paruculaﬂy those falling in fhe‘-
National Capital Region.
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69 We are conscious of the fact thar without adequate funds, civic bodies
cannot function properly. During 2005-06, a sum of Rs. 50 crore on the
recommendations of Znd State Finance Conmmission, Rs. 116 crore as LADT share

and Rs. 18.20 crors on the recommendations of 12th Finance Corrmmission has been

provided to Urban Local Bodies in addition to normal badget allocation of the
State. This is for the fizst time last year we have provided thic mmieh of amount to
the local mumicipal committees, We propose to release mote fimds during the next
year also. A sum of Rs. 57.77 crore has been provided for development of urban
infrastructure including slum areas. $ir, in addition to that HUDA and HSIDC
togetherwith provide more than 425 crore Tupses anmtally to strengthen the wban
aud industrial infrastoacture in the State. - :

70." Qur Government is also giving the much neéded attentior on
expending and strengthening the sewerage system ift urban areas in the State, Out
of 68 towns in-the State, there are 15 towns where there are no sewerage facilities,
A special project to strengthen the sewerage systern cavering 11 towns in the
State will be taken up duiring 2006-07. ‘ e i

71. Signiﬁcant stéps have been taken for development of National Cfapiml ‘

Region. A global cornidor has been planned on both sides of KMP eXpressway

which would become the facus of faturistic development activities, The proposed

expressway s likely to generaie Iige potential for setiing up of mdusirial model

townships and new urban. centres. Keeping in view the rapid trend in urbanization,

we have reversed the decision of the previous (Government and reconstituted
eight abolished numicipal bodies. -

72 Inthe recent past distinct vpward swing has become visibie in the real

estate and housing sector. This is primerily becanse of the trproved infrastrocture
facilitiés provided by the Government aud the strategic location of the State.
However, excess Hquidity in this sector is causing concern.atid there is likelihood
of situation getting out of haod. Hence, some diseipline needs to be infused in this
sector. To start with I suggest that the petsons dealing with land properties should

be compuisorily registered with the local autharity for which the State Government.

15 exatmining the possibility of bringing out comprehensive guidelines. (Thumping)
We also propose to periodically revise the Collector rates of land with a view to
bridge the gap between the prevailing market rates and the actual rate at which the
land transactions are being registered. 57 15 2% & w75 o0 § o =2 o wee
oy 9 WE 3 SIS

A total provision of Rs. 168 87 crore has been made duting 2006-07 for
Usban Development.

EDUCATION & SPORTS

73. Our Government accords high pricrity on expansion of educational
infrastructuee in the State alongwith irmproving its quality. We intend to achieve
universalization of Primary education by the year 2007-08 through mission mode

dw
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under the Sarv $iksha Abhiyan by opening new schools, providing teachers,
alfernate school facilities & strengthening of school infrastracture. In order W
encourage briliant students & promote git] education ‘Rajiv Gandhi Scholarship
for Excellence in Bducation’ scheme hias been launched by the State Governmendt.

74 Our Government plans to raise the quality of sducational input through
EDUSAT. A central smdio and a hub is being established at Papehkula for
broadeasting EDUSAT programmmes. o :

75. For improvingquality of science education in High/Senior Secondary
schools, enquiprments would be provided to strengthen the laboratories. To develop
reading habits among stadents ‘Vidyalaya Nehru Pustkalyas’ would be opened in
all the schools. Selection of books will be made by ifvolving eminent persons from
the field of education, lterature, administration etci

76 The State Government has decided to setup. a ‘Rajiv Gandhi Education

Gty at Kupdli where educational institutions of international repute will be mvited
to set up ‘Centres of Fxcellence’. With a view to promoting women’s higher
education, a women’s university is proposed to ‘ﬁbe established and a women’s
college has been set up in Jind. A National Law Tnstitube at TMT Manesar is also

proposed to be set up by the Central Government.

77.  Forupgradation of sports and ybu‘ch wélfa:’a éctiviti«:ﬁ in the State, the
Goverpment has adopied focused approach towards creating infrastructore for
games and mass participation of players in sports. Our Government Proposes to
set up a ‘Sports Acsdemy” at Rohtak with the help of Govermment of India. A
multipurpose hall would be constructed in Moti Lal Nebru Sports School at Rai
(Sonipat), L o

A total provision of Rs. 243289 crore has becn proposed for Education and
Sports in 2006-07. '
HEAUTH SERVICES S |

78, Speaker Sir, providing good and affordible health services to the
people of State is one of the priorities of our Government, We are conscious of the
fuct that per capita expenditure on health coverage must 20 up alongwith edutation,
in order to enstire better uman development in this State. - ‘

7

7. During the year 2005-06, a provision of Rs, 102 crore was stade in the
Anrual Plan for health sector which was 76 per cent higher than the previous year
(2004-05). For the next year (2006-07), this pravision has been further enhanced by
12 per cent to Rs. 114.3 crore. The emphasis is on improvement of health
infrastructure which includes addition of bed capaeity, purchase of modern medical
equipments, provision of basic and life saving medicines and maintenance and
upgradation of hospital buildings to provide more copgendal environment for
patients, '

.80, A muber of immovative health schemes have been ipitiated to ncrease
the coverage of health services especially in rural areas. To facilitate institutional
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delivery system to rural women, 300 delivery huts have been plansed to be
constructed out of which 160 of such delivery hots have alreadybeen-m‘st&biishczd.
This figire was at that time when this by get was being prepared. Now, ithas gone
up to from 160 to 230. In order to improve health coverage in Mewat, nuiti speciality
health camps are being organized at sujtable mtervals, To make available the services
of speciatists to poot people, an innovative schems called “Vikalp' has been lanmched
ont pilot basis in four districts nnder which the services of private medical
practioners would be made avaitable free of cost, The Government will pay suitable
remuneration to such private medical Speciatists on the basis of services rendered
by them, ' ‘ - -

17.00 @] 1. Under the National Rural Health Mission Phase-II, a mumber of
schemes are being implemented with a viewto reduce fnfsnt apd maternal mortality.

“Temani Suraksha Yojana® is one of such innovative scheines which integrates the

cash assistance with ante-natal care, instimtional care during delivery under the

care of the field level health workers. A simjfar scheme calied “Janani Suvidha
Yojana'has been launched recently to enable poor woinen living in urhan shums o
evail of free amte-natal, delivery and post-natal services from selected Hiursimg

homes, ‘ ‘ ' ‘

A provision of Rs. 565,78 crore has been made for Health sector-during
WELFARE OF WEAKER ‘SEC’TI{DNS ‘ o . o
82 Speaker $ir, onr Government is i the forefront of taking welfare -
measnres for all sections of sacisty particularly the weaker and disadventaged
social groups. Major emphasis is given-to promote education amongst scheduled
caste & backward class students. A niow schetne know as “Dr. Ambedkar Medhavi
Chhatar Yojana” has been started under which 2000 scheduled caste and 1000
backward class (Block ‘A" students. scoring 60 per cent or ahove minrks in
matriculation will be given scholarship @ Rs, 1000 p.aw in 10+1 and 10+2 classes,

8. Our Government has decided to enhance the amownt of grant for the
coastruction of houses of scheduled castes and de-potified tribes from Rs. 10000
to Rs. 30000. We have also strengthened the social security net for the aged,
widows.and disable peisons for which Rs, 479,7 crore have been earmarked during
next year. S R ‘ o o

A total provision of Rs. 811,82 crore has been made for the varions social
welfare measures in 2006-07, . ‘ -
EMPLOYMENT AND VOCATIONAL EDUCATION o

B4, Tefihpic,al TMANpOWer. is an essential -input for industrialization,
‘toodernization and promiotion of trade and business. It has vital contribution for
tesearch and development. Our Government hag planned to setup [TTs, VEILs, and

Technical instinutes at different places of the State where such institutions do not
exist, During thr: next 4 years 20 imore IT1s, including -5 ITs for wornen will be
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upgraded, Five ITIs, would be upg.raded mnto C“entre's of Ehcellance durmg the year
2006-07.

§5. Some pnvate mdustnes have agreed to hdvc partnershxp Wllh
Government TTTs i technical iraining and management to produce haghly skilted
maupower: Under this industry-institution collaboration programmme, ITIs at
Gurgaon, Faridabad, Nagia and Kamal will be covered. I'wonld ke to make it very

clear at the stage that this scheme i 18 not going to lead in any way to privatization

of II“Ta n Haryaxm
. 86 The payment of unempluyment allowance has been rationalized

mmugh the new scheme known as “Unernployment Allowance for the EBdugated

‘Unerapolyed Scheme, 2005, Under this scherne, 10+2 pass and two year certificate
diploma holders are getting allowance of Rs. 300 per month against earkier allowance
of Rs. 100 while graduates and others having passed three year certificate/diploma

course after 1042 are getting allowance of @ Rs. 500 per month against earlier

allowamce Rs. 200, registering an inceeasc of up to 200 per cent,

F-GOVERNANCE FOR TRANSPARENT & wm:cm PUBLIC DE]’_ZWLRY '

SYSTEM ,
87. Speaker Sir, our $tate is an aspiring leader in ﬁwﬁnvemance asper the

E-Governance readiness index of the country, Haryana not:only wishies to attain .

leadership position hut is also going ahead with E-Governance initiatives by

establishing State Wide Area Network (SWAN). The SWAN is being set up -

connecting the State Headgnarters and District Headquarters and all Block
Headquarters. SWAN also envisages village comectivity thrqugh wireless. A,
comprehensive E-Governance road msp bas been prepared and submitted o
Government of India for approval. This will enable transpatency,.¢ffi fciency and
accountable Governance:that shall throw up opportunities and provide access to
the eitizen centric services, B-Disha, a single point amlti-service delivery sysiern
for providing citizen-centric services it being launched across the State. One

District Level E-Disha Centre will be established by 31st March, 2006 at each’

Dastrict Hcadquarter
TAX] REFORM&

- 88 Owr Govemxncml 1& commitied to prowdc Y fnendly tax sﬁ'&ctme m tha oL
State in the overaii inerest of consurners, manufacturers, trading community and-

the farmers. To integrate the economy of the State with the.rest of the country, the
Govermment has aligned rates of taxes on various ‘commodities With the
tecommnendations of the Empowered Committee sétup by the Central Government.

As a consequence thereof, rates of taxes on a large number of-conymodities of

comman use bave been reduced. Tax on medicines and other articles of medical

care has been further réduced from 10 per cent to'4 per cent. Even though

Empowered Committee favoured taxing fertitizer at 4 per cent and diesel 5t20 per
cent, considering that fertilizers and diesel constitute important inputs for crop
production, our Government has decided to exempi fertilizers from VAT and also to
tnaintain the present.12 per cent rate of tax on diesel, Chariging of lower tax on
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diesel shows our commmitment. i the farmers and eucoumgemm that we are
providing for increase of agmiculture pmdumon in the State, Further, certain iteras
of general use by cormmen man have been exempted from the payment of VAT, For
the information of the Hoiise, the State government, on the representation of |
traders, manufacturers and consumers has taken a decision fo either exermpt or
reduce tix on 22 pormmcdities i.e. daity products, wasior iyres, ammal feed, indusmal
chemicals, syringes, muts & bolts, etc. which would give revenue loss to the State
Governznerit of Rs, 84 crotes por annum. A case for exemption or reduction of tax on
9 other itemws is wnder consideration of the Goverument, which inclade butter,
paper and plastic cups, bricks madé of, ﬂy ash toys, ete. involving a revenue logs
of Rs. 4 crores,

89, In order o give bmst m cn‘tcrtaiﬂmmﬁ unididstiy-in the State, the
Government has decided to reduce rate of ent iertainment duty from 50 per cent o
30 per cent. The State Government has constituted. = State Level Consultative
Commitive for addressing the genuine grievances of itade and indnstry througha
consuliative ‘mechanism between the Government add the tax-payers. Sir, it would
be a continuous process. whenever we feel that the demand of certain sections of
the traders is genuine. This Committee winrld certainly consider those dwmands
Now, 3ir, in the last] move to the budpet estimates of 2006-2007,

SUDGET EST[MATI' 5 200607

60. Hon'ble Speaker, now I present before this august House the Budget
Estimates for the vear 2066-07.

91, The year 2005-06 opened with a deficit of Ry 48.15 crore sz per RBY
books and is likely to be closed with a deficit of Rg. 53.91 crote.

. 82, The ﬁnancial‘year 2006-07 s likely to c-peﬁ with a deficitof Ra. 33.91
crore and to close with a deficit of Re. 65.47 crore. The transactions on year’s
account, thus, showa deficlt of Be. 11.56 crore, :

93.. The Copsolidated Fund of the Stute shows total receipts of Rs. 1766648
erore it Budpet Estivmates 2006-07 as against Rs, 1609785 crore in Revised Estiates
2005-06. The hudget proposals indicate an expenditure of Rs. 17578.36 crore as
against Rs. 15922.54 crore in Revised Estimates of 2005-06. The budget estirnates
provide for Staie Plan outlay of Rs. 3300 crore in addition to an cudlay of Ra, 602.33
crore for Centrally Sponsored Schemes and other development plan schemes.

94, The revenue recetpts in Budget Estimates 2006-07 are likely lo mcrease
by Rs, 1100.85 crote to Rs. 13746.65 crore from Rs. 12645.80 crore in Revised
Estimates of 2005-06, The revenue expenditure in Budget Estimates is estitoated at
Ra, 14066.66 crore, which is igher by Rs. 817.53 crore over the Revised Hatimates
of Rs. 13249.13 crore of 2005-06,

95, The budget deficit of Rs. 65,47 crore is within manageable limits and
the measures proposed for fimancial discipline are Lkely to help containing the
deficit. Tt is hoped that the share in central taxes and other devolurions would also
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go up as a result of higher expactedjé@ﬁ& in. nﬁﬂéﬂ?ﬁl&&c@&my‘ Sitnilarly, the
State tax revenue is alsoexpected to give suhsta@?@l“mcmésg: 1 am confident that
we will be able to jmpletnent all our p dgr%il ; _ﬁccessﬁﬂ{gft;y full ntilization of
plan outtay with the coopetation and 2 "'m;a : Hon"bl’é_mefnbers ofthis House
N e

"t

and the people of Haryana.
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96. Before 1 conchude, T acknowledge the wh-nming efforts of officers and
employees of Finance Department and NIC who worked hard to help me prepare
the budget proposals. So Sir, before 1 copmend T momst close my speech with this
one more couplet: . ' ‘

- qfEme i orem 7, Rved IR H
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. 97. B, notw I cqﬁﬁﬁlﬁ:ﬂd the budget estimates 2006-07 for the consideration
and approval of this august House, -
Jai Hind !

Mr. Speaker : Now, the House stands adjourned ujl 2.00 P.M: on Monday,
the 20th March, 2006. . ' - :

%17.11 hrs) (The Sabha then *adjourned till 2.00 2M. on Monday, fhe 20tk March,
200 2 e |

41211-AVS-H.GP, Chd.
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